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IN THE HON'BLE NATIONAL GREEN TRIBUNAL (EZ),
KOLKATA
IN
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IN THE MATTER OF:

Sri. Uttam Bathari : Applicant
Vs.
State of Assam & Ors. : Respondents
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Sl.no| Particulars Page No.
1-6
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Forest & Climate Change i.e. Respondent no. 7

2. |Copy of the Hon'ble NGT order dated 30.05.2025 is 7-8

place at Annexure-I.

3. |Copy of the Ministry order dated 16.06.2025 is placed
[at Annexure-II.
4. |Copy of the Sub-Regional Office, Guwahati letter
dated 25.07.2025 is placed at Annexure-III.
5. |Copy of the report of the Joint Committee is enclosed|  13-139

11-12

lherewith as Annexure -IV.

PLACE: Guwahati

DATE: 09-09-2025
FILED THROUGH-

Mr. Apurva Ghosh
Advocate, MOEF&CC
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IN THE HON'BLE NATIONAL GREEN TRIBUNAL (E2),
KOLKATA
IN
Original Application No. 88/2025

IN THE MATTER OF:

Sri. Uttam Bathari : Applicant
Vs.
State of Assam & Ors. : Respondents

REPLY AFFIDAVIT ON BEHALF OF MINISTRY OF
ENVIRONMENT, FOREST & CLIMATE CHANGE i.e.
RESPONDENT NO. 7

MOST RESPECTFULLY SHOWETH:

I, Shri Pee Lee Ete, son of Marpe Ete, aged about 43
years, currently working as Deputy Inspector General of Forest
(Central) at Sub-Office Guwahati of Regional Office, Shillong,
Ministry of Environment, Forest and Climate Change Government
of India (hereinafter reffered to as the MoEFCC), do hereby

solemnly affirm and state as follows:

. That, I have read and understood the contents of the present
Affidavit, the contents thereof are true, and no part of it is false,

and nothing material has been concealed therefrom.
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2. That, the issue raised in this application is regarding Illegal

encroachment and settlements inside the Daldali Reserve Forest
located in the Karbi Anglong district of Assam.

. That at the outset, it is humbly submitted that the MoEFCC deals
with policy and regulatory issues at a broader level. The role of the
MoEFCC is to frame policy, provide directions and guidance in an
advisory capacity, as well as to provide necessary approvals under
the provisions of the relevant Central Acts so far as the protection
and conservation of forest, wildlife and other environmental
resources are concerned.

. It is submitted that Hon’ble NGT constituted a Joint Committee
comprising Principal Chief Conservator of Forests, Assam; a
representative of Ministry of Environment, Forest and Climate
Change, Government of India, New Delhi; a representative of
Department of Land Record and Survey, Government of Nagaland;
and a representative of Karbi Anglong Autonomous Council
represented through Principal Secretary, Assam. The Ministry of
Environment, Forest and Climate Change, Government of India,
New Delhi was designated the nodal authority for coordination and
compliance and submit a factual report. A copy of the Hon’ble NGT
order dated 30.05.2025 is placed at Annexure-1.

. Tt is submitted that the Ministry of Environment, Forest and Climate
Change, Government of India nominated Sub-Regional Office,
Guwahati of the Regional Office, Shillong of the Ministry as the
representative of the Ministry of Environment, Forest and Climate

hange, New Delhi and to act as the nodal authority for coordination
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A copy of the Ministry order dated 16.06.2025 is placed at
Annexure-II.

.It is submitted that the Sub-Regional Office, Guwahati
communicated on 25th July, 2025 to all the members of the Joint
Committee regarding the Hon'ble NGT direction in the matter and
to conduct the site visit with necessary documents. A copy of the
Sub-Regional Office, Guwahati letter dated 25.07.2025 is placed at
Annexure-III.

. It is submitted that the Joint Committee through the Sub Regional
Office, Guwahati of the MoEF&CC has submitted the factual report
to the Ministry. The observations of the Joint Committee are as
follows:-

On 01.07.2025, the Joint Committee visited the following villages:
Dhansiri and Nawgaon Basti located within the Daldali Reserve
Forest: and interacted with the local villagers. The settlers in the
villages consist of various tribal communities like Karbi, Dimasa
besides few others like migrated people belonging to Gorkha, Bihari
and Bengali communities. Socially, the area is at the center of
escalating boundary tensions aftecting local tribal communities, with
potential implications for land use, resource access, and security.
Further, the Joint Committee heard and noted the grievances raised
and the information provided by the villagers, Gaonburha of villages
and representative of Karbi Anglong Autonomous Council Students
Union, which are as follows:

1. Most of the villagers claim that their forefathers settled within the
Karbi Anglong Autonomous Council during the year 1970s-80s.
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2. The villagers claim that they are settled within the revenue
villages and are the patta holders of the land. Many showed
photocopies of their land pattas.

3. Some of the villagers claim that, although they are not having
any pattas, they have settled within the Karbi Anglong
Autonomous Council region since the 1970%. A copy of the report
of the Joint Committee is enclosed herewith as Annexure -IV.

8. It is submitted that ‘land’ is a subject matter of the State
Government. The forest areas and the legal boundaries thereof are
determined and maintained by the concerned State Government.
That being the repository of land records, the State Government has
the primary responsibility to determine the status of any parcel of
land, giving due regard to gazette notifications, provisions under
State and Central Acts, and concerned judgments and directions of
the Hon'ble Supreme Court.

9. It is also s‘ubmitted that prior approval of the Central Government
under Section 2 of the Van (Sanrakshan Evam Samvardhan)
Adhiniyam, 1980 (Earlier known as Forest (Conservation) Act, 1980)
is required by the State Government for carrying out for de-
reservation of notified forests or to carry out any non-forestry
activity on forest land based on the land record as maintained by
the State Government.

10. It is humbly submitted that the protection and management
of forests is primarily the responsibility of concerned State

Governments and Union Territory Administrations. The various

TAR y ctions to remove encroachment are taken as per the provisions

®)
Y, dnder various acts such as Indian Forest Act, 1927, Wild Life
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(Protection) Act, 1972, various rules made under these Acts and
State Specific Acts and Rules. The State Governments and UT
Administrations are empowered under these Acts to take necessary
action to remove such encroachments.  Accordingly, the
responsibility of initiating and executing measures for eviction lies
with the concerned State/UT authorities, in accordance with the
provisions of the aforesaid acts. The Ministry of Environment, Forest
and Climate Change have issued advisories to all State
Government/UT Administrations to ensure that encroachment of
forest land is removed at the earliest possible.

11. It is also submitted that the power to recognise and vest the
forest rights and occupation in forest land in forest dwelling
Scheduled Tribes and other traditional forest dwellers who have
been residing in such forests for generations but whose rights could
not be recorded is also vested with the State Government under the
Scheduled Tribes and Other Traditional Forest Dwellers (Recognition
of Forest Rights) Act, 2006.

12. That, the answering respondent reserves the right to file
additional information before the Hon’ble Tribunal, if required till
Pendente-lite.

13. That, in view of the aforementioned facts and circumstances,
this Hon’ble Tribunal may kindly be pleased to pass appropriate

order(s)/directions as the Hon’ble Tribunal may deem fit and proper

in the interest of justice.

Kamrup (m)

ReQO. No.-
KAM-1351 7
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Verification

Verified at Guwahati on this 9 Day of September, 2025, that the
contents of this affidavit in paragraph 1 to 13 are true and correct
to my knowledge based on the official record maintained in the daily
course of its business, no part of this affidavit is false and nothing

material has been concealed therefrom.

Identified by:

MeM ool Ao e& G W

MEHBOOB ALAM DEPONENT
Advocate

Gauhati High Court

Bar Council Enrolment No. 571 of 2017

NOTARY PUBLIC : OATH COMMISSIONER
Solemnly affirmed before me this day, | certify
SI. No: that | read over and explained the contents

' the declarant and that the declarant
-cmed perfectly to understand them.

/" G. SARMAH

Kamrup (M)

Regd. No.-
KAM-13517

GITANJ ARMAH

p— ARY
uwahati, Kamrup (M

Regd. No.- KAM-13§1;
GOVT. OF INDIA
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ANNEXURE-I

Item No.4 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA

(Through Physical Hearing with Hybrid Option)
Original Application No. 88/2025/EZ
Sri Uttam Bathari Applicant(s)
Versus
State of Assam & Ors. Respondent(s)

Date of hearing: 30.05.2025

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER

HON'BLE DR. ARUN KUMAR VERMA, EXPERT MEMBER

Applicant(s): Mr. Vikram Rajkhowa, Advocate for Applicant (in Virtual
Mode)
Respondent(s): Ms. Malabika Roy Dey, Advocate for State of Assam
ORDER

1. This Original Application under Sections 14 and 15 of National
Green Tribunal Act, 2010 has been filed complaining that Daldali Reserved
Forest is a ‘Reserve Forest’, declared so vide notification dated 16.08.1933
w.e.f. 01.10.1933 under Section 17 of Assam Forest Regulation, 1891 and
comes within the definition of ‘Forest’ under Forest (Conservation) Act,
1980 but there is large scale encroachment in the Reserved Forest Area

causing damage to environment, deforestation and habitat destruction.

2. In our view, the complaint made by applicant prima-facie gives rise
to substantial question relating to environment arising due of
implementation of Forest (Conservation) Act, 1980 read with Environment
(Protection) Act, 1986 but before proceeding further in the matter, we find
it appropriate to obtain a factual Report and for this purpose, we constitute

a Joint Committee comprising Principal Chief Conservator of Forest,
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Assam; a representative of Ministry of Environment, Forest and Climate
Change, Government of India, New Delhi; a representative of Department
of Land Record and Survey, Government of Nagaland; and a representative
of Karbi Anglong Autonomous Council represented through Principal

Secreatry, Assam.

3. Ministry of Environment, Forest and Climate Change, Government
of India, New Delhi shall be the nodal authority for coordination and

compliance.

4. The above Committee shall collect relevant information, interact with

the stakeholders and submit a factual report within two months.

5. List on 20.08.2025.

Sudhir Agarwal, JM

Dr. Arun Kumar Verma, EM

May 30, 2025
Original Application No. 883/2025/EZ
R
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File No.8/24/2025 -FPD (269219)
Government of India
Ministry of Environment, Forests and Climate Change
(Forest Protection Division)
Indira Paryavaran Bhawan,
Jor Bagh Road, Aliganj,
New Delhi -110008.

Dated the y{rJune, 2025
16

Deputy Inspector General of Forests (C),

Ministry of Environment, Forest and Climate Change,
Sub Office, Guawahti 4th Floor,

Housefed Building, GS Road,

Rukminigaon, Guawahti — 781022

Sub: Nomination of Sub-Regional Office, Guwahati as Nodal Authority in
compliance with the Hon’ble NGT (Eastern Zone), Kolkata Order
dated 30.05.2025 in the matter of O.A. No. 88/2025 (EZ) — Sri Uttam
Bathari vs. State of Assam & Ors. - reg.

Sir/Madam,

This is with reference to the order dated 30.05.2025 (copy enclosed)
passed by the Hon’ble National Green Tribunal (Eastern Zone Bench), Kolkata,
in O.A. No. 88/2025 (EZ), titled Sri Uttam Bathari vs. State of Assam & Others,
wherein the Hon’ble Tribunal has issued the following directions in paragraphs
2 and 3:

Para 2:

“Before proceeding further in the matter, the Tribunal found it appropriate to
obtain a factual report. For this purpose, the Tribunal constituted a Joint
Committee comprising the following members:

I Principal Chief Conservator of Forests, Assam
I. A representative of the Ministry of Environment, Forest and Climate
Change (MoEF&CC), Government of India, New Delhi
m. A representative of the Department of Land Records and Survey,
Government of Nagaland
Iv. A representative of the Karbi Anglong Autonomous Council, represented
through its Principal Secretary, Assam”

Para 3:

‘Ministry of Environment, Forest and Climate Change, Government of India,
New Delhi shall be the nodal authority for coordination and compliance.”
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2. In compliance with the above directions, the Sub-Regional Office,
Guwahati is hereby nominated as the representative of the Ministry of
Environment, Forest and Climate Change (MoEF&CC), New Delhi and shall act
as the nodal authority for coordination and compliance on behalf of the
Ministry in the aforesaid matter.

3. This issues with the approval of the competent authority.
Yours faithfully,

L ob'r)/O

(Sahjay Kumar\Chauhan)

Assistant Inspector General of Forests
E-mail: fpd-moefcc @gov.in

Tel no. 011- 20819255

Encl: As above.

Copy for kind information to:

Deputy Director General of Forests (C), Ministry of Environment, Forest and
Climate Change, Regional Office Law-U-Sib, Lumbatngen, Near MTC
Workshop, Shillong-793021

Page 2 of 2

29
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K ANNEXURE-B IX

SRR

- ke ANNEXURE-III
HRT OIPR
Government of India
qgtavur,a= Ud Waarg ufkad= #ared

Ministry of Environment, Forest & Climate Change
, Rreri/Regional Office, Shillong

uPgd g wratery, qargrél/sub Office, Guwahati
dhife, fAvesaRa, suwts , saaofifa, gmc;raubuo??

4t Floor, Housefed building, GS Road, Rukmini Gaon, Guwahati -781022
EOHTE/ Tl Fax: 0361-2962350, E-mail: iro.guwahati-mefcc@goy.in
F.No. OA88/2025/EZ/ 25" July, 2025

To, 3. The Principal Secretary
1. The Special Chief Secretary, Government of Assam
Government of Assam Environment and Forest Department
Environment and Forest Department Dispur, Guwahati-781006

Dispur, Guwahati-781006

b, - 2. The Directorate of Land Record and Survey
. Government of Nagaland
Razphie Village, Hill View Colony, Dimapur,
Nagaland 797112

.

Nomination of Sub-Regional Office, Guwahati as Nodal Authority in compliance with
the Hon’ble NGT (Eastern Zone). Kolkata order dated 30-05-2025 in the matter of e
No. 88/2025 (EZ)- Sri Uttam Bathari vs State of Assam & Ors-reg. :

Protection Division, New Delhi.
(ii) Order dated 30-05-2025 passed in OA88/2025/EZ by Hon’ble NGT, }

In reference to above, I am directed to inform that Ministry vide lette
! mnated Sub-Oﬁice Guwahati, Regional Office Shillong, MoEF&CC as the repre

g Bdlalivs.'lheStatcofAssam&othemofparagraphZand3 whiehm #;;,,’

- Principal Chief Conservator of Fore
L A represemative of the Mm"
 (MoEF&CC), Government o
iii. A represeniative of Dep

Wocclond: B

14

File No. FPD-8/24/2025-FPD (Computer No. 269219)
Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm
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Para 3: v ]
Ministry of Environment, Forest and Climate Change, Government of India, New Delhi shall be
the nodal authority for coordination and compliance.”

The RO, Shillong deputed Shri Pee Lee Ete, DIGF, Sub-Office, Guwahati, Regional. Office,
Shillong, MoEF&CC, Govt of India as the representative of the MoEF&CC, Govt. of India, New
Delhi and member of the committee constituted by the Hon’ble NGT vide its order dated 30.05.2025

as mentioned above.

. W ¢ . ‘o : —a on 1% and 2™
i In view of the above it is proposed to conduct site visit of the concerned area on I and 2°
I August, 2025 so as to enable to collect relevant information, interact with the stake!wlgel’saﬂd submit
B the factual report to Ministry at the earliest. . O R

Therefore, all members are requested to make themselves available on the da
State Govt. of Assam is requested to direct the concerned officials to be present at
the relevant documents, SOI Maps, any relevant court orders, tribunal decisions, po
The State Govt. of Assam is also requested for necessary ammgemmfg
etc., on the day of the proposed site visit. ol

Encl: As stated above.

Copy to: '
1) The Principal Secretary, Karbi Anglong Autonomous Cou
782460 ' i

15
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» ANNEXURE-IV

Joint Committee Report in compliance to order dated 30-05-2025 of the Hon’ble
National Green Tribunal passed in O.A. No. 88/2025/EZ- Shri Uttam Bathari -vs- State
of Assam & Ors

INDEX
SI. No. Particulars Page No.
1. Joint Committee Report 1-3
2. Photographs 4-10
3. ANNEXURE- A-
Nomination letter No. 8/24/2025-FPD (269219) dated 11-12
16.06.2025 of Ministry nominating the Sub Regional Office
as a representative of MoOEF&CC.
4. ANNEXURE- B-
Sub-Office, Guwahati letter No. F. No. OA88/2025/EZ/255- 13-14
59 dated 25.07.2025 informing the Joint Committee members
regarding site visit.
5. ANNEXURE- C-
Nomination Letter No. FG.58/OA No.88/2025/EZ dated 15
30.07.2025 of the State Government, nominating the Addl.
Principal Chief Conservator of Forests (SF) as representative
of the Principal Chief Conservator of Forests & Head of
Forest Force, Assam, in the Joint Committee.
6. ANNEXURE- D-
Nomination Letter No. DLRS/TECH/BA(Pt-11)/209 dated 16
30.07.2025 of the Government of Nagaland, Directorate of
Land Records and Survey, nominating the Deputy Director
(DLRSO) as representative of Department of Land Records &
Survey, Government of Nagaland for the Joint Committee.
7. ANNEXURE- E-
Report on Spot visit on 01.08.2025 of Karbi Anglong 17-123
Autonomous Council, Divisional Forest Officer, Karbi
Anglong West Division.
8. ANNEXURE- F-
Spot Verification Report of Directorate of Land Records and 124-126
Survey, Nagaland, Dimapur

File No. FPD-8/24/2025-FPD (Computer No. 269219)
Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm
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Joint Committee Report in compliance to order dated 30-05-2025 of the Hon’ble
National Green Tribunal passed in O.A. No. 88/2025/EZ- Shri Uttam Bathari -vs-
State of Assam & Ors

. BACKGROUND

The instant matter pertains to the case filed on 01.05.2025 before the Hon’ble NGT,
East Zone, Kolkata by Sri Uttam Bathari against State of Assam and others.The
matter has been filed by the litigant complaining that Daldali Reserved Forest is a
‘Reserve Forest’, declared so vide notification dated 16.08.1933 w.e.f. 01.10.1933
under Section 17 of Assam Forest Regulation, 1891 and comes within the definition
of ‘Forest’ under Forest (Conservation) Act, 1980 but there is large scale
encroachment in the Reserved Forest Area causing damage to environment,
deforestation and habitat destruction.

The Hon’ble National Green Tribunal vide its order dated 30-05-2025 constituted a Joint
Committee and passed the order as follows:

“2. In our view, the complaint made by applicant prima-facie gives rise to
substantial question relating to environment arising due of implementation of
Forest (Conservation) Act, 1980 read with Environment (Protection) Act, 1986 but
before proceeding further in the matter, we find it appropriate to obtain a factual
Report and for this purpose, we constitute a Joint Committee comprising Principal
Chief Conservator of Forest, Assam; a representative of Ministry of
Environment, Forest and Climate Change, Government of India, New Delhi; a
representative of Department of Land Record and Survey, Government of
Nagaland; and a representative of Karbi Anglong Autonomous Council
represented through Principal Secretary, Assam.

3. Ministry of Environment, Forest and Climate Change, Government of India,
New Delhi shall be the nodal authority for coordination and compliance. “

The Daldali Reserve Forest is located in Karbi Anglong district of Assam. Karbi
Anglong is one of the key districts in Assam. Its headquarter is Diphu. Karbi Anglong
covers an area of 10434 Sq. Km with a total population of 956313 as per 2011 census.
With a population density of 91.65 /Sq Km (people per square km), Karbi Anglong is
home to Total No. of villages:2928 (As per 2011 census, Karbi Anglong: 2073, West
Karbi Anglong: 855), as per the General Data of Karbi angling District provided by
the Government of Assam. Daldali Reserve Forest is a declared reserve forest and
spans roughly 123.32 Sq. Km and borders Nagaland.

File No. FPD-8/24/2025-FPD (Computer No. 269219)
Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm
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B. SITE VISIT OF THE JOINT COMMITTEE

The Ministry nominated the Sub-Regional Office, Guwahati vide its letter No.
8/24/2025-FPD (269219) dated 16.06.2025 as the representative of the Ministry of
Environment, Forest and Climate Change (MoEF&CC), New Delhi and to act as the
nodal authority for coordination and compliance on behalf of the Ministry in
compliance of the order dated 30.05.2025 passed by the Hon’ble National Green
Tribunal (Eastern Zone Bench), Kolkata in OA No. 88/2025/EZ. (Annexure-A)

Thereafter, the Sub-Office, Guwahati vide its letter No. F. No. OA88/2025/EZ/255-59
dated 25.07.2025 informed the Joint Committee members regarding the proposed site
visit of the concerned area on 1% and 2™ August. (Annexure-B). Vide letter No.
FG.58/OA No0.88/2025/EZ dated 30.07.2025 of the State Government, the Addl.
Principal Chief Conservator of Forests (SF) was nominated as representative of the
Principal Chief Conservator of Forests & Head of Forest Force, Assam, in the Joint
Committee (Annexure-C) and Vide letter No. DLRS/TECH/BA(Pt-11)/209 dated
30.07.2025 of the Government of Nagaland, Directorate of Land Records and Survey,
the Deputy Director (DLRSO) was nominated as representative of Department of
Land Records & Survey, Government of Nagaland for the Joint Committee site visit
on 31.07.2025 and 01.08.2025. (Annexure-D)

As the proposed site visit program was conveyed to all concerned, the members of the
Joint Committee arrived at Diphu.

On 31.07.2025, a preliminary meeting at the Diphu Forest Guest House was convened
by the Deputy Inspector General of Forests (Central), Regional Office Shillong,
Ministry of Environment, Forest and Climate Change (MoEF&CC). The meeting was
attended by officials/representatives of Assam Forest Department; Nagaland Land
Records and Survey Department; Karbi Anglong Revenue Department and Karbi
Anglong Forest Department. The discussions focused on the key issues pertaining to
encroachment and the current status of the areas under consideration in connection
with the proceedings of the Hon’ble National Green Tribunal (NGT) case.

The Joint Committee conducted site visit on 01.08.2025, consisting of the following
officials:

Shri. Pee Lee Ete, DIGF(C), Regional Office, Shillong, MoEF&CC
Shri Mehboob Alam, LA, Sub-Office, Guwahati, MoEF&CC

Shri. M. Tunglung, APCCF (Assam Forest)

Shri R. Engti, DFO, Karbi Anglong West Division

Imotangba Jamir, Deputy Director, Land Records and Survey, Nagaland
Pranab Jerang,Under Secretary, Karbi Anglong Autonomous Council

L. Singh, ARO, Diphu Revenue Circle

Dhanu Ram Kathar, SK, Diphu Circle.

XN WD =
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C. DISCUSSION AND OBSERVATION

On 01.07.2025, the Joint Committee visited the following villages: Dhansiri and
Nawgaon Basti located within the Daldali Reserve Forest; and interacted with the
local villagers. The settlers in the villages consist of various tribal communities like
Karbi, Dimasa besides few others like migrated people belonging to Gorkha, Bihari
and Bengali communities. Socially, the area is at the center of escalating boundary
tensions affecting local tribal communities, with potential implications for land use,
resource access, and security.

Further, the Joint Committee heard and noted the grievances raised and the
information provided by the villagers, Gaonburha of villages and representative of
Karbi Anglong Autonomous Council Students Union, which are as follows:

1. Most of the villagers claim that their forefathers settled within the Karbi Anglong
Autonomous Council during the year 1970s-80s.

2. The villagers claim that they are settled within the revenue villages and are the
patta holders of the land. Many showed photocopies of their land pattas.

3. Some of the villagers claim that, although they are not having any pattas, they
have settled within the Karbi Anglong Autonomous Council region since the
1970’s.

. INFORMATION PROVIDED BY THE JOINT COMMITTEE MEMBERS

Meanwhile, the Sub-Regional Office, Guwahati requested the members of the Joint
Committee to furnish their respective reports (information) for further necessary
action by the Nodal Authority of the Joint Committee.

Accordingly, the information was provided by the Joint Committee members which
are as follows:

1. Report dated 11-08-2025 of the District Forest Officer, Karbi Anglong West
Division, Diphu, Karbi Anglong Autonomous Council on the Spot visit of Daldali
Reserve Forest on 01-08-2025 annexed as Annexure-E.

2. Brief Report dated 07-08-2025 of the Deputy Director, Land Records and Survey,
Government of Nagaland, on spot verification conducted on 31% July and 1%
August, 2025 annexed as Annexure-F.
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E. PHOTOGRAPHS

1. Preliminary discussions with the officials of the Karbi Anglong Autonomous Council,
Revenue Department, State Forest Department

Fig. 2

File No. FPD-8/24/2025-FPD (Computer No. 269219)
Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

93



1569980/2025/FP

.

2. Site visit and Public interaction with the local villagers at the Dhansiri Village around Daldali
Reserve Forest area.

— - -

8 Dhansiri, Assam, India

Rj92+c4p, Dhansir T 248
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3. Site visit and Public interaction with the local villagers at the Nawgoan Village around Daldali
Forest.

=
n GPS Map Camars

long, Assam, India

rbi Anglong, Assam 7 0, India

180, India, Fn'bu.anonj, Assam 782480, India
Long 83.6880972°
1:58 AM GMT 40
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GPS Map Camera
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Fig. 12

4. Map location of the site visit showing 3 point- Dhansiri LP School, Nawgaon Basti and
Unnamed location within Daldali Reserve Forest.

Fig 14: Maps showing site visHed by the Joint Committee.
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5. Signatures of the Committee Members present at the site visit
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X ANNEXURE-A ;odX

File N0.8/24/2025 -FPD (269219)
Government of India
Ministry of Environment, Forests and Climate Change
(Forest Protection Division)
Indira Paryavaran Bhawan,
Jor Bagh Road, Aligan,
New Delhi -110003.
Dated the W .June, 2025
To, Vo
Deputy Inspector General of Forests (C),
Ministry of Environment, Forest and Climate Change,
Sub Office, Guawahti 4th Floor,
Houseted Building, GS Road,
Rukminigaon, Guawahti — 781022

Sub: Nomination of Sub-Regional Office, Guwahati as Nodal Authority in
compliance with the Hon’ble NGT (Eastern Zone), Kolkata Order
dated 30.05.2025 in the matter of O.A. No. 88/2025 (EZ) — Sri Uttam
Bathari vs. State of Assam & Ors. — reg.

Sir/Madam,

This is with reference to the order dated 30.05.2025 (copy enclosed)
passed by the Hon'ble National Green Tribunal (Eastern Zone Bench), Kolkata,
in O.A. No. 88/2025 (EZ), titled Sri Uttam Bathari vs. State of Assam & Others,

wherein the Hon’ble Tribunal has issued the following directions in paragraphs
2 and 3:

Para 2:

“Before proceeding further in the matter, the Tribunal found it appropriate to
obtain a factual report. For this purpose, the Tribunal constituted a Joint
Committee comprising the following members:

I Principal Chief Conservator of Forests, Assam
I. A representative of the Ministry of Environment, Forest and Climate
Change (MoEF&CC), Government of India, New Delhi
. A representative of the Department of Land Records and Survey,
Government of Nagaland
Iv. A representative of the Karbi Anglong Autonomous Council, represented
through its Principal Secretary, Assam”

Para 3:

“Ministry of Environment, Forest and Climate Change, Government of India,
New Delhi shall be the nodal authority for coordination and compliance.”

Page 1 of 2
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2. In compliance with the above directions, the Sub-Regional Office,
Guwabhati is hereby nominated as the representative of the Ministry of
Environment, Forest and Climate Change (MoEF&CC), New Delhi and shall act
as the nodal authority for coordination and compliance on behalf of the
Ministry in the aforesaid matter.

3. This issues with the approval of the competent authority.

Yours faithfully,
25
11,0
L/\' 'ob'
(Sahjay Kumar Chauhan)
Assistant Inspector General of Forests

E-mail: fpd-moefcc @gov.in
Tel no. 011- 20819255

Encl: As above.

Copy for kind information to:

Deputy Director General of Forests (C), Ministry of Environment, Forest and
Climate Change, Regional Office Law-U-Sib, Lumbatngen, Near MTC
Workshop, Shillong-793021

Page 2 of 2
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K ANNEXURE-B , R

LA
1A

HRd PR
Government of India :
afaRul, g+ Ud saary uRad= #ared
Ministry of Environment, Forest & Climate Change
 RI#i7/Regional Office, Shillong

uFEd wrafery, qargel/sub Office, Guwahati
ﬂmmﬂmﬁaﬁm e gu:lﬂu'aaoﬂ

4t Floor, Housefed building, GS Road, Rukmini Gaon, Guwahatl -781022

25% July, 2025

3, The Principal Secretary

1. The Special Chief Secretary, Government of Assam

Govemment of Assam Environment and Forest Department
Environment and Forest Department Dispur, Guwahati-781006

Dispur, Guwahati-781006

& - 2. The Directorate of Land Record and Survey

- Government of Nagaland
Razphie Village. Hill View Colony, Dimapur,
Nagaland 797112
i Sub: Nomination of Sub-Regional Office, Guwahati as Nodal Authonty in eomphame wnh

No. 88/2025 (EZ)- Sri Uttam Bathari vs State of Assam & Ors-reg

Ref: (i) Letter No. 8/24/2025-FPD (269219) dated 16.06.2025 GfMOEF &CC,
Protection Division, New Delhi. _
(ii) Order dated 30-05-2025 passed in OA88/2025/EZ by Hon’ble NGT, Kolkata s

- S,

. In reference 1o above, | am directed to inform that Ministry vide letter und
2, nominated Sub-Office Guwahati, Regional Office Shillong, MoEF&CC as the
) Ministry of Environment, Forest & Climate Change (MoEF&CCO, New Delhi and furt
act as the nodal authority for coordination in compliance to the Hon’ble National G
(Eastem Zone Bench), Kolkata order dated 30.05.2025 in OA No. amm
WW.TheStateofAmn&othemofpmagraphzmlmehm

- - Para2:
... Before proceeding further in the matter, the Tri
jbr this purpose, the Tribunal constituted

- Principal Chief Conservator of | :
= ,A representative of the M_ r
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Para 3: I
Ministry of Environment, Forest and Climate Change, Government of India, New Delhi shall be

o the nodal authority for coordination and compliance.” |
& The RO. Shillong deputed Shri Pee Lee Ete, DIGF, Sub-Office, Guwahati, Regional Office,
ot Shillong, MoEF&CC, Govt of India as the representative of the MoEF&CC, Govt. of India, New
| L Delhi and member of the committee constituted by the Hon’ble NGT vide its order dated 30.05.2025
as mentioned above. |
: In view of the above it is proposed to conduct site visit of the concerned area on l‘aud ™
i August, 2025 so as to enable to collect relevant information, interact with the stakehold andsubmn
B the factual report to Ministry at the earliest.

Therefore, all members are requested to make themselves available on the
State Govt. of Assam is requested to direct the concerned officials to be pres
the relevant documents, SOI Maps, any relevant court orders, tribunal deci:
The State Govt. of Assam is also requested for necessary arrangemer

etc., on the day of the proposed site visit.
)
Encl: As stated above.
£ Deputy
1 Copy to: .
1) The Principal Secretary, Karbi Anglong Autonomous ¢
782460 _ ! A

2) The Addl. Principal Chief Conservator of Forests, K.

Karbi Anglong, Assam- 782460

15
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2 ANNEXURE-C

NGT Urgent
GOVERNMENT OF ASSAM

OFFICE OF THE PRINCIPAL CHIEF CONSERVATOR OF FOREST
& HEAD OF FOREST FORCE, ASSAM :: ARANYA BHAWAN PANJABARI::GUWAHATI-37.

Phone No. (Off.) : 0361-2333252 Fax No. : 0361-2547386

E-mail :hoff-assam@gov.in

FG.58/ O.A. No 88/2025/EZ Dated Guwahati, the 30" July/2025
To.

The Addl. Principal Chief Conservator of Forests (SF)
O/o the Principal Chief Conservator of Forests
& Head of Forest Force, Assam

Sub: Nomination of Sub-Regional Office, Guwahati as Nodal Authority in compliance with
Hon'ble NGT (Eastern Zone), Kolkata order dated 30-05-2025 in the matter of O.A. No
88/2025/(EZ)- Sri Uttam bathari Vs State of Assam & Ors-reg,

Ref.: Ministry of Environment, Forest & Climate Change (MoEF&CC), Regional Office, Shillong
letter No.OA88/2025/2025/EZ/252-54 dated 25/07/2025.

With reference to the above, | am enclosing herewith the copy of the letter under reference
received from the Deputy Inspector General of Forests (Central), Ministry of Environment, Forest & Climate
Change (MoEF&CC), Regional Office, Shillong, regarding Hon’ble NGT (Eastern Zone), Kolkata order
dated 30-05-2025 in the matter of O.A. No 88/2025/(EZ)- Sri Uttam Bathari Vs State of Assam & Or.

In this regard, you are nominated as representative of the Principal Chief Conservator of
Forests & Head of Forest Force, Assam, in the Joint Committee constituted by the Hon’ble NGT (Eastern
Zone), Kolkata order dated 30-05-2025,

Further, you may accompany the said Joint Committee during their proposed site visit on

31% July and 01* August 2025 to obtain a factual Report on encroachment in Daldali RF.

Digitally signed by
Sandeep Sandeep Kumar
Encl.: As stated above. Date: 2025.07.30

Ku mar 15:50:39 +05'30°
(Sandeep Kumar IFS)
Principal Chief Conservator of Forests

& Head of Forest Force, Assam
Copy to:-

1. The Special Chief Secretary (Forest) to the Govt. of Assam, Environment, Forest & Climate Change
Department, Dispur for kind information.

2. The Addl. Principal Chief Conservator of Forests cum CHD, Karbi Anglong Autonomous Council,
Diphu for information,

3. The Deputy Inspector General of Forests (Central), Ministry of Environment, Forest & Climate
Change (MoEF&CC), Sub Office- Guwahati, 4™ Floor, Housefed Complex, G.s. Road, Rukmini
Gaon, Guwahati-781022,

Digitally signed by
Sa nd eep S;?\deejé: iltumar

Date: 2025.07.30

Kumar 15:51:04 +05'30'

16 Principal Chief Conservator of Forests
& Head of Forest Force, Assam
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¥ ANNEXURE-E ;od®

phiil,
!

KARBI ANGLONG AUTONOMOUS COUNCIL
OFFICE OF THE DIVISIONAL FOREST OFFICER

KARBI ANGLONG WEST DIVISION :: DIPHU
Letter No, B/KAW/G-90/Enc.(Border)/2025-26/ [ 7, _ g2 Dtd.!| / 7 /2025.

E.mail:dfo.tkarbiwestiagmail.com.

To,
_jh(ml;irccror General of Forest(Central),

Regional Office, Shillong
MoEF&CC.

Sub:- Report on the Spot visit of Daldali Reserve Forest on 01.08.2025 in
compliance with Hon’ble NGT(Eastern Zone) Kolkata Order dated 30.05.2025
in the matter of O.A No.88/2025(EZ)- Sri Uttam Bathari Vs State of Assam.

Ref:- R.O’s letter No. ER/Encroachment/41/2025-26/101 Dtd. 09/07/2025.

Sir,

With reference to the subject cited above, I would like to enclose herewith detail
report of the spot visit of Daldali RF on 01.08.2025 by the Joint Committee constituted by
the Hon’ble NGT(Eastern Zone), Kolkata order dated 30.05.2025 in the matter of O.A
No.88/2025(EZ)- Sri Uttam Bathari Vs State of Assam to obtain factual report on
encroachment in Daldali RF. The committee visited two areas inside the Daldali RF and
interacted the local villagers residing inside Daldali RF and who were allegedly given land
Pattas/Documents by the revenue department by Karbi Anglong Autonomous Council,
Diphu as well as Nagaland Government.

It may be mentioned that the committee could not visit the Assam-Nagaland inter-state
border areas due to paucity of time and the sensitive inter-state border situation.

Enclosure: - As stated above.
Yours faithfully,

(Shri Rajiv Engti, AFS)

Divisional Fore er,
wl' ﬂmmﬁ!lblphu

searhl paaton(
1. The District Commissioner, Karbi Anglong, Diphu for favour of kind
information.
2. The Secretary, i/c, Environment & Forest Department, KAAC, Diphu for
information.

Divisional Forest Officer,
Karbi Anglong West Division, Diphu.
Memo No.A/KAW//G-90/Enc.(Border)/2025-26/ 7 771 Dtd// /X /202S.
Copy to the Addl. Principal Chief Conservator of Forests-Cum-CHD(F), Karbi
Anglong, Diphu for information and necessary action.

Divisional Forest Officer,
18Karbi Anglong West Division, Diphu.

Copy to :-
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» PHOTOGRAPHIC DOCUMENTATION DURING FIELD INSPECTION e

® Karbi Anglong, Assam, India

Assam, Indi

dia, Karbi Anglong,

Assam, India
1 :'-_':‘l.. naia, Kart

20

File No. FPD-8/24/2025-FPD (Computer No. 269219)
Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm




1569980/2025/FP

X 108

¢ PHOTOGRAPHIC DOCUMENTATION DURING FIELD INSPECTION
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MAP OF DALDALI RESERVED FOREST SHOWING ENCROACHED VILLAGES
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MAP OF DALDALI RESERVED FOREST ENCROACHED
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156998072025/ FRUM S JU OF ‘I'HE CONSERVALTOR OF F%,&Tm:..lpl..bl SASSAM E sHAFLONG 3
- » x
” RAH :t CONFORHILS PHONE 10 (OFF) 2490 An

tt NOQXIEICATIQN 1t
59// Dated Haflong, the 4th September/87

Nc, FiH..16/87 1In persuance tz tae Govt. letter No.

® FRP-73/85/19 dt. 20.1.85 and on re-orranisatisn of the Karbvi
An/lonig West Diviszi'n, 2 new F.rest Ronrie 1s hereby created
under the mame ana style of Rengu-Pahar Rurze with its Haad Qr,
at Ranga-Pahar, The Officer inckarpge f the Range will be desig=-
nated as Range Forgst Officer and authaorised to act as disbursing
offjcer of the said Rynpe with imnediate effect end until further
order, in the Public interest, #

This Notifjcation is issued in persuance of the Provi-

sion 35(2)(II) of the Assam Forest Manual 1891.

- The R,F, and U.S.F, arecs which will he under the Range
 are as follews 1= )

A - Reserve Forests :- *
(i) Daldeli R.F, -~ ., 123,32 Sq. Ka.

(ii) Dhansiri R,F, .. 160.00 * *® -
( Dhansiri Block only)
B - U.Class State Forests :-
(i) Hafjan U,S,F. oo 44,00 Sq. Ka,
(ii) Dillei. U.S,F, .. 3,00 *
(iii) Ranga-Pahar, U,S.F, 2,00 ®
(iv) Dhegairi, U.S,F, 5,00 4 #

The adainistrative Units fallen under the Range ‘are
as follow :-
Accounts Bpat :- (i) Lakarijan.
(ii) Dhensiri.
Sub-sgats, i (1) Kiersari,
(ii) Monglumukh,
(iii) Daldeli 3CP.
(iv) Hafjon.
(v) Longru.

Camps fa (1) Diphu Nalla,
: (1) 11th Ka.
(111) 6tk K=,
(iv) Mapnchang,
(V) Crwrir Tlaacg. /
(vi) 3anker Tili24, f =

L4

-

i T * = ‘N-._f'
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0el2)ss

The boundary description of the said Range is
?ZTGRGEd herewith,

( K.N. DEVGOSWAMI )
CONSEWVATOR OF FORESTS

Mead> No. FDH-16/87/A/ Dated Haflong the 4th September/87
Copy to :ta

1. The Divisiaral Forest Officer, K, rbi Anglong'West
Division for informaticn and necessary act ion with refererce to
nis letter No, G=90/5292 dt. 18,8.87.

2. The Chjef Conservator of Forests(G) Assam,Guwchati 8
for information,

3. Tho Chief Canser-vatcr of F.rests (W,L) Assam,CGuwahati.

for information,
4, The Ghief Conservator of Fupests (S.F) for infromation.
5. All Conservator of Forests,Assazy. :
6. A1l Divisional Forest OffigerS?iqsan.

7+« The Principal Secreatry, Karbi Anglong Dist, Council
for inforamation.

8. The Secreatary tc the Govt. of Assan ,Forest De;tt,
Dizpur,Guwanati’ for informagticn.

9. The Accountant Geperal,Assan etc. for informaticn,

f,

a ---"'
. t.

#f,ff
CONa:RMhTOh OE;}UREbEb

d:d ':iéél

JCho/ ke - '
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'ﬂ. . ‘u‘cst'—

28 12

SUNERY LESCRIPTION OF PROPUSED RONGAPAHAR RAGS :

From the Timler bridge of N,H;36 at interstate boundary
of Assaa and Nagaland near Lahor{ijan B,0.P and Forest

Check gate thence alons the N He 36 upto the point wher
Haf jan Nalla cut at N,H, 35 at Anlakhi, ;

Froa the pofnt where N H, 36 ncets at Aulakhi,then |
along the ‘Yestern boundary of Daldzli R.F, upto a point
where the Western boundary of Daldali R.F, meets with

Haf jan Nal, and thenqe along the snid nala upto the N.E
Railway liné west stéde uptghg"bbin1 wheke Dhansiri R.F
boundary zeets the Railway line, thence along the West-
ern bourdary of Dhensiri Block of Dhansiri R.F, upto

Dhapsiri River near Langru,

From the Timder briice cf N,H. . near Laharijan B,0.P,
and Forest Check Gate thence along with interstzate boun-
dary of Assam and Nagaland along yéfh said boundary upto.
the pointg where Dicnsiri River cuts the said Bcundary
near Rongapahar.

4, Scuth := Fpom the pouint where Western boundary of Dhansiri Bloek

Iehs/

File No. FPD-8/24/2025-FPD (Computer No. 269219)
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meets the River Dhansiri near Longru, thence along the
Dhansiri River, which forms the interstate boundary of
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NO.2582R~ In exercise of the powers conferred by section 17
Of the Assam Forest Regulation,1891 (VII of 1091), the Governor of in
Council’is pPleased to decldaw the land deseribed in the schedule hon-
into attached to be reserved forest from lat n.mbu'u:q 8-

S EHEDULE

Distxict g Nowgong
Pargena of other mb-d.'lvilionl- Langpher Msuza
Name of Porest g.. Daldali Forest
Approx, area in acyes j- 24,040 Acres,
Descriptiond of Boundaries:s- ' . |
North s-From the Tin Bungalow on the old Dimapur cart round south-east

.. +wards along that road to the point where the boundaries cf the

districts of Nowgong,Sibsagar and Naga Hills meat.

East s~-Thence along the Naga Hills Dist, Buundary ti the northern bouine
dary-of the Rongapahar village on the Assame-Bengal Rallway,

South s=~Thence alou, the northiern and western boundaries of the Rouge-

. peahar village to the Assam~Bengal Railway line; thence along

that line to mile post 402jthence northwards along a demarcated
line at right angles to the Railway line to boundary pillar No.
10sthence westwidwards alung a demarcated line parallel to the
Railway line and north of the exising cultivation of the Lang-
thailo village to boundary pillar No.9s thence southwards along
& demarcated line at right angles to the Railway line to the
Assam-Bengal Railway at telegraph post No.400/16p thence hlt-

wards along the Assam-Bengal Railway line to the Hoxu Llnqth-un
stream at Dhansiri Railway station,

-

Weat s-Thence up the Horu Langthailo stream to its western mmth-n-
ce along the Dhansiri-~Hafjan path to the eastern dérdd sourse
of the Hafjan stream;thence &own the Hafjan stream for about -
half a milesthence along the Dhansiri-Hafjsn path for about a

mile and a quarter to mu_- the path tums abruptly to the wasty
thence & demarcated line northwards to the Tim Punglow,

Mﬂov .e :/-
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-h 3 g

- :‘:n.:nmnq Conesesalons revocable at will of Govt, in'
Feby gran the villagers of langthailo,Daldoli and Rongapahars-

(1
ondinton m: :::h::c in the stream and bils within the reserve on
o Esams are not permanently dammed or Aiverted,
Craz
Oratier ahal) o p.:::' Of cattle on condition that (1) no profassional
tted to grase within the reserve and (2) no

. ear
the ndazy of reserve ordered
the D.ivisiona)’ Forest mu:,m o B br
(4) vse 'ol!“ th " ‘
i S i “”l:!nnuri-mum path, This concession is
| w.
’ OuE4SOAMES
B | 'I Second lﬂ&cr.‘t‘.ggz £o thn'aon.— of Assam,
LY
' LTI . - d
28
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4 .
J ;
4 H°°333JR- In =
‘""Almh exercise of the rs_conferred by section 5 44 &
o4l he rest Regulation 1891 (VII of 1891 the Cuvernor in Coup.
/ Teby declares t'h pn:‘:oud to oauhtut- @8 Reserve Porg.

/ st t3
/ n-puﬂt‘; éwmm in the schedule hereto annexed and appoints the
/ eNquire inte, and d;"ﬂiou to be the Forests Settlement Officer,to
htohmh;“u termine the existance,nature and extent of any
:t: 1:::: “"-""E*‘ faad &: h ntzu::i.? ﬂ fﬂﬂ:'ll' e : rr:?n el B
e
by L Yy ulelw selut ll- l-: :I:l :::: 1:. Hrl-h;; mrl:lt:"

L]
oul
of £ : t;l.v-uo:‘lm.to deal with the same as projrtdod in Chapter 1I

Under My .
oF Vi Name r:h- VAV LALAALprovisions of section 5,sub-section (2)
Divisional Fem:“ Regulation,the Govermer in Council appoints tha
Officer,in the Officer,Nowgong,to assist the Forest Settlement
‘. An7%en . @hquiries prescribed by Chapter II of the Regulation
Ay o kRN With the ‘Preposed ‘ressrvation, PR ~
VN . UBGEr 800100 15 f' the: Kasen’ Poraat s e A T
© AR Couno1 appoints e cogurp s, JOTEst Ragulation, the Gevei e |
®als from the Conalasioner, Assam Valley Divn, to hesr sjp—
Orders of the Porest Settlement Officer, = ..

SCHED
District 3- ——==DULE __

Nowgo
Pargana or other s- VO
Subr—m.viuog, -3 Langfer Mauza
Rame of Forests N ' -
= Addition to the' Daldo "' :
Appr_oxmte area in acres 1=6,912 5 BEaive.
]hse 1 .'fli,“ - )

o vetn A, N, -

3
:
:
§
E
A
§
3
B
§
3
g

B immn

; 1 ' .
F E : : c.m-!.. Nv ™o

r N '
s . ‘
3 - ,
L
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Seuth & Westt~From the last mentioned point the Hafjan stresm to
the south-east corner of Hafjan village situated
Rheud haye @bout half a mile below the confluence of the Rai~
deng and the Mafjan streams, thence a demarcated
line cut in a north-easterly direction for a dis—
tance of 10 chainsj thence a demarcated 1ine 17
chains long cut in a north-westerly direction, and
. roughly parallel to the Hafjan streamjthence a
demarcated line running in a south-westerly direction
for a distance of a gfdf/l/ 8 chains to meet the
Hafjan streem; thence the Hafjan stream to its

Junction with the sibangthibi; the starting point
of the northern boundary.

Sd/=
Chief Secretary to the Govt.
‘ CPPUY LR

Wk etz oo
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\

Nﬂ.m.12°”1/10‘ In
éxereise of the powers erred
of the Assam Forest Regulation, 1891 (viz O :;:) as =

the Reserved
Forests under Section 17 of Assan Forest Regulation V.I

North 3

East 3

South

VWeet 3

Flot No.IX

North i

= langfer
Area in acresse 386 acres,

Meuza ;. Langfer

Area in acresi~ 91 acrea,

‘ of ]
bearing 55% upte a distence of 95 chains where 1% meets

the Bagdadishs Ne %

aughtothoﬂauwavl.tmto chains t113
r 4
Mazw Pillar No.,10 the li:nrb:ng point ST -

chains, 1f¥ 11nks vhere 1t boundary p113er
of the origin Reserve. TR - e s
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g PR | ’ 6%
P12
¥ 9

Bast: From the above point the boundary runs southward at right ~
angle to the northern boundary for 43 chains where it meets
the Railwway Telegraph Post No.4s00/16 at distance of 23 dhaimg
50 1inks to the west of mile post No.4o1. o

Southt From the above point the boundary runs 'along the Railway 1ine
upto a distance of 11 chains,30 1inks where the Langthailo
Nala changes its course towards the east.

West 1y From above point the boundary runs along the left bank of the
Langthailo Nala upstream t111 it moets the starting point.

Brief description of the aree proposed for disforestation =
:ha areas proposed for disforestetion is really low 1ying sultable
or #f wet rice cultivation and doesf not contain eany valuable-
Torests SEREXTE,
_ Reasons for disforestationt= The areas proposed for disfo - .
restation can be batter utilis:a in production of food crop with
this country needs very badly. v

Ao N BHATTACHARJEE
Secretary to the Covt, of
Hevenue Department.

IETEEV RSN RS
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X AnNLxuHe ~
/ ) ENCHROACHMENT STATI IS REDOAT INCINE NAINALI B /E

1,8

© UNDER LAHORUAN AC. BEAT, EASTERN RANGE, RANGAPAHAR, KARBI ANGLONG

SLNO Name of Village | No. of No. of Community | Total area
!. Household | Population Encroached

G.P.S Co-ordinate

\Rppva) \Mpprux)

1. Hiteswar Tulsiary | 349 Houses | 1,606 Boro,Nepali | 1,700 Hectare
& Garo (Approx)

1.N-2555'17.86"
£-9738'02.39”
2.N-25'55’00.52
£-9738'28.62"
3.N-2553'54.65"
E-9737°26.57"
4N-2554'21.33"
E-9737'02.58”"
5.N-2554'40.77"
E-9736'40.73"
6.N-25'55’17.99”"
E-9736°20.34"
8.N-2555°59.04"
F-a¥3/’4? NR”
9.N-25'55'31.34"
E-9737'33.11"

> | Nahorlangso 34 Houses | 110 Adivasi | 45 Hectare

IAmmrav)

1.N-25'53'31.47"
c nPaIc/cc T
3.N-25'54'19.85"
E-9336'06.43"
4.N-25'53'34.23"
E-5335'34.46"

— i mele almo oo

E-9335°39.64"

3. Dikrong 15 Houses N/A Karbi | 18 Hectare

LR = SR

1.N-25'55'48.23"
2.N-25'55’46.40"
E 93°35'16.70"
3.N-2535'42.84"
E.9¥35'11.67"

HANTLD I HAh.LD

E9F 35'17.05"

4. Master Adong 25 Houses Nepali | 35 Hectare
Approx.
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Name of Viliage No. of | No. of | Total area [.I'..'ol::c'.t-t'm'dmttvﬂZI%K

L}

o ——

* WL

(Approx)

mltlllml“'

LI Vautieu

(Approx)

Khoya Basti

26 Houses

140

Adivasi
Garo
bodo

41 Hectare

1.N-2554'49.20”
E.93 36’32.70”
2.N-2554’49.45"
£.93 36'44.55”
3.N-2554'41.55"
£.93°36'49.91”
4.N-2554'39.70”
.93 36’40 80"

Main Nalla 1.

18 Houses

80

Adivasi

17 Hectare

1.N-25'54’44.67"
£-9335'50.08”
2.N-2554"34.80”
£.93° 35'50.02”
2NV LS I 2T 0F
" £.93"3529.95”
4.N-25'54'32.40"
E.93" 35'40.40"

Main Nalla 2

26 Houses

148

Adivasi

53 Hectare

1.N-25'55'1.48"
E-Y3 35 55.657
2.N-25'54'53.46"
E.93°36'0.51"
3.N-25'54’28.00"
E.93 35'47.00”
4,N-2554°10.47"
E.93°36'20.29"”

Dhonesh Nalla

Tenga Nalla

50 Houses

28 Houses

195

105

Adivasi

Adivasi

135 Hectar

47 Hectare

1.N-25'54'33.74"
E-9335'19.75"
2.N-2554"2R R1”
E.93735'39.41”
3.N-25'54'12.20"
E.93735'12.00”
4 N-2556'1.33”

F Q2" a5'A7T nat?

1.N-25'54'14.46”
E-93'34'40.01”
2.N-25'54'15.50"
E.93'35'9.20"
DR At EaiE s An
E.93' 34'44.00"
4.N-2554'21.9"
£.93'35'17.77"

10

Jharunalla

53 Houses

240

Kachari &

50 Hectare

1.N-25'52'44.82"

- e d 8 am

2.N-25'52'40.69"
E-9337'29.92*
3.N-25'53'06.54"
E-9337°06.78"

WY et ol ol

E-9337'15.78"
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Balu Nalla 13 Houses a5 Adivasi 20 Hectare 1.N-25'52'56.62" 12:;:3)(

¥y ) E-Y330 34.85
2.N-2552'52.71"
E-9336°39.88"
3.N-2553'08.35"
E-9336’25.35"
4.N-255312.31"
E-9336'33.08"

12 Kochubil 36 Houses 198 Adivasi | 30 Hectare 1.N-2553'12.31"
£-9336'33.08” |
2.N-2553'28.93”
E-9337'15.78”
3.N-2554'21.33"
E-9337°02.58”
4 NS 54N s4”

- E-9336'55.46"

13. FD-1to FD-17 and | 123 Houses| N/A Naga | 45 Hectare 1.N-25.903908
Border Welfare E-93.681579
| Cariaty - ar A ononc

E-93.679846
3.N-25.891737

E-93.680585
| 14. Disapur 20 Houses 70 Dimasa | 25 Hectare 1.N-25.900689 |

| — o ——— -

2.N-25.898698
E-93.669771
3.N-25.898651
E-93.671625

TR W s Sl § e Nt

E-93.670106

Total—---816 houses Total Encroached Area—- 2,261 Hec. Approx.
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' SL.NO | NAME OF ENCROACHED NO. OF NO. (:IF%’6 TOTAL AREA " COMMUNITIES
P VILLAGE HOUSEHOLD(approx.) | POPULATION(approx.) | ENCROACHED(approx.) |
1 LAHORUAN PART
1 HITESWAR TULSIARY 349 nos. 1606 nos. 1700 hac. Boro,Nepali,TeaTribe(Adivasi)
2. NAHORLANGSO 34 nos. 110 nos. 45 hac. Tea Tribe(Adivasi)
3. DIKRONG 15 nos. NA 18 Hac. Karbi
4, MASTOR ADONG 25 nos. NA 35 Hac. Nepali
5. KHOYA BOSTI 26 nos. | 140 nos. 41 Hac. Adivasi, Boro, Garo.
6. MAIN NALA -1 18 nos. 80 nos. 17 Hac. Adivasi
7. MAIN NALA-2 26 nos. 148 nos. 53 Hac. Adivasi
8 DHONESH NALA 50 nos. 195 nos. 135 Hac. Adivasi
9. TENGA NALA 28 nos. 105 nos. 47 Hac. Adivasi
10. JHARU NALA 53 nos. 240 nos. 50 Hac. Kachari & Adivasi
11. BALU NALA 13 nos. 45 nos. 20 Hac. Adivasi
12, KOCHUBIL 36 nos. 198 nos. 30 hac. Adivasi
13. BORDER WELFARE SOCIETY 123 nos. NA 45 hac. ‘Naga
14. DISAPUR 20 nos. 70 nos. 25 hac. Dimasa
DHANSIRI PART
1. HAPJAN GIDINGPUR 75 nos. NA 75 hac. Dimasa
7 GARO BOSTI 16 nos. NA 16 hac. Garo
3. BALU NALA NEPALI BOSTI 97 nos. NA 20 hac. Nepali,Dimasa,Bengali,Adivasi
4. LINEPAR, DHANSIRI 123 nos. NA 10 hac. Bengali
5 DIMU KATHANG 37 nos. NA 40 hac. Dimasa, Boro
6. DIMAIDI 218 nos. NA 160 Hac. Dimasa,Nepali,Bengali,Boro, Bihari
RANGAPAHAR PART
L KHUKURI VILLAGE 83 nos. NA 200.67 Hac. Adivasi,Nepali,Bengali,Bihari etc.
2. DIKHANGSHI&3 KILO. 52 nos. NA 334.45 Hac. Dimasa,Adivasi,Bengali,Nepali
3. SIDING AREA 26 nos. NA 66.89 Hac. Dimasa,Adivasi,Bengali,Nepali
4. RANGAPAHAR TO SANKARTILLA | 196 nos. NA 70 Hac. Naga
(Inter state boundary)
[
§
|
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DATA OF ENCROACHMENT INSIDE DALDALI R/F UNDER EASTERN RANGE, RANGAPAHAR, KARBI ANGLONG WEST DIVISION.
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SLNO. | NO. OF ENCROACHED NO. OF HOUSEHOLD | TOTAL AREA POPULATION COMMUNITIES
VILLAGES ENCROACHED({approx.) | (approx.)
1 24 nos.. ' 4000 to 4500 nos. | Boro, Adivasi, Nepali,
el BSOS S approx. Dimasa, Naga, Bengali,
Bihari, Garo and Karbi
etc.
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HOME DEPARTMENT

.4 3K
/ GOVERNMENT OF NAGALAND Annexow 6 12
L" GENERAL ADMINISTRATION BRANCH-1

-

NOTIFICATION

Dated Kohima, the 9™ Sept’» 201 3
NO.GAB-UCOM/189/2009:: The Gavernor of Nagalund is pleased to accord reeoggition to

the gewly established villages under Dimapur District with unmediate efTecl.

The name of the newly recognized villages with its boundary and Administralive
Circle are shown in the table as helow:

Si. | Name of Village | Boundary Administrative Circle |
No
{1 | Nezhelo Village | North: Nguvihe village Aghunaga Circle. |
l South: Mughavi village
) Cast:  Hukhai village !
L Wesl- Pihekhu village !
2 | Rilan Village North: Lingri River * Dimapur Sadar
P South: Ao Kashiram
Cast: AoKhel
West- Reserved Forest
3 Tsiepama Model | North: Tsurli Medziphema Sub-Division
: South: Perau gerll
Vilege East. Tsiepama Village
West: Pherima Village : i
4 Kughato Village | North: S. Hotovi & Lotovi Village Kuhubote Seh-Division
! South: Ghokito Village
East: Ghokito Village
West:  Suhoi Village.
= i)
S$D/- TEMJEN TOY IAS
l{ome Commissioner
NO.GAB-V/COM/18%/2009 Dated Kohima, the 9™ Sept”. 2013
Copy to.

_ The Secretary to the Governor of Nagaland, Raj Bhawan, Kohima, Nagaland.
_ “The Sr. P.S to the Chief Minister, Nagaland, Kolnma. .
. The P.S to Speaker. Nagaland Legislative Assembly, Naga:lmd. Kohima.
All PS io Minister/Depuly Speaker/Parliamentary Secretaries. Nagaland.
Kohima. .
5 The P.§ to Chief Secretary, Nagatand, Kohima. .
6. The Addl. Chief Secretary & Commissioner, Nagaland, Kohlm_l . .
7 All Addl. Chiefl Secretaries/ Commissioner and Sccretaries/ Principal Secretaries/
Secretaries/ Addl. Sceretaries 1o the Government of Nagaland.
&. The Director, Postal Service, Nagaland, Kohima.
9. All Deputy Commissioners in Nayaland
10. All ADCs/SDOs{C) in Nagaland. ' R ‘
12. The Publisher, Nagatand Gazette for kind publication in the next issue.

) 1L.All concerned Village Councils.
38 (’D . MAX

14. Guard File.
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PHOTO OF THE PATTA HOLDE]

Signature of Lhe issung Authonty with Se
Seal should be partly on the photo and outside

= ' 39
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Land Patta Book No. /=~ '/ 937

GOVERNMENT OF NAGALAND
LAND REVENUE DEPARTMENT

Allotment order . Dt
Seltlement order : ot
Part - A

a) Name of Pattadar 7HUA' GREAMD EZUN (G-
(in case of Individual)

S/o, Do, Wio MERITH LU_\‘{F EXUNG .

b) Name of Department

or Organisation :- —

(in case of Department or Organisation)

Scheduled/Detail of Land

1. Patta/Permit No. = _Jeoef -
——

Dag/Plot No. I /1nSa

Block/Ward 78

2
3. Area PN -PLPBK-0Kus.
4
5

sub-ahiQUZA 140 — & -

6 -aswm'l}tmﬁbuﬁ . -

iiiplan il B - F

1273X
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PART -B  SCHEDULE OF BOUNDARY PART-C  LAND PREMIUM

North - RwUM Premium Paid Rs. : e
(Rupees

Easl LonGiyny EZUN{n;’ MERI CHAN K. LqTif

Vide challan No & Dt.

South - M. NRIBEMD OVuN(Gy

west : APPRoAcH RoAD.

ANNEXURE-|

Annual Land Revenue |

CEHR'Z‘O T%PR"D Arca O©- 03-0f (BSE€ .12 Zomb) |

SuRveyoR,
LRSC Offier Domapl  coegory __ Resfc

Rate oo /o0,

. Amount 845 oo.

Mouza No./ Ward No. /2’ * 5

2 40 3
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arks in case of tion/Parti
o ! "L lp :_'{ ',,T;’ o i S .
[ #=

I T
5 - L iy
v 207 Lo, ""{‘d- - e X7 ’ f 5{' “

ERELED | g€

L Tl 2. SC-‘.“_

all s

-

1o s
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ANNEXURE . ||
P’art - E : ANNUAL LAND REVENUE.
0 be entered by Revenue Collector)

e ———

Year |
CoL Amount T Voucher
7 4 | . 3

™~
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VEY OF NAGALAND

\LLIIL \1(!!) \hl.\\\”\l ”-“ ] ¢"HI Wf ‘\l” Th it
1

vhep
Part of l)m No §74 108> emo Zung <o \g ”||,”“,, i

Covered v Pagia No TOOT Mouza N
Instric Hmmpm_ Nagaland

zung | 'nder th
2 Al Block N 10

Scale 16 1 Mile

[ P

Land Rmrds & Sllf\’ﬂ OfMficer
Dimapur Nagaland
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7 ORIGINAL

Ve Land Revenue Payment Clearance Certificate

Ph - 03862-233234 )"
Sk No. 1 2§ 4

Thmstocerﬁfymu,'ixézf //f/?? 2CA7E.. éjw’;/'

of Dimapur MouzaNo.2. BIockNO. ..ol [ ..........

DagMo.... L Aka ) 0 BR........CBNo. A ot f’é

hadpa:duptheyearlyreven euptﬁte d‘,[ .......................... ” ‘/?A# '

J

-

—~ APE-QKIRE: (MO
RS- 30" é -
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%

) Sio,Dlo,Wio ____IawmES Exunfy. .
I ~b) Name of Department

s or Organisation :- =l

(in case of Depariment or Organisation)
Scheduled/Detall of Land

! 1. Pafia/Permit No. 7R1P

2. DggiPlotNo._ S¥4/1891 - i

‘ .
Tie
Signature of the issuing Authority with Seal
- Seal should be partly pn the photo and ouiside it as well.

A [E
Issuing Authority
Commission

Diatrict

. . ! ol SR T ?bﬂ
Scanned with CamScanner 7
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SURVEY OF NAG)

L.AND

Ezung Under the Part of 13(%15<

cs
T g S0 Jam Block No.10
<o the Land of Shn § fau uza N0.2 At !]
Seilehep ng‘;‘;ﬁwm Covered by Py jo 1017 :::“d !
Dag NO- District Dimgf, Nag -
Scale:16™" = | yle-
E
l
Surveyed & Prepared by i
(ZHAZO Té:u'n
Records & Survey Officer . 5“"-;}3* G
Dimapur:N - Dimpuct;“nga!?mndw Office
Scanned with CamScanner
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s abiiia 5
-N--—.&." A e e

INT OF Nave—-_
GOVERNMEN SPARTMENT
LAND REVEN

i ] (P
o TL

M. e -
Allotment order :______,____4___...-,__._..*—-—-—~ 3 )
Setilement order - ———-~ s |

- [ (..
part - A .
Name of pattadar tﬂ &Mﬂiﬂi
(in case of individual)

g/o, Dio, Wio MR

by  Name of Departmen:

?ﬂvﬁ:nrfaggnp&;ir}ram or Organisation)

i
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| 4K
o - PREMIUM '
PART-B  SCHEDULE OF BOUNDARY paRl-c LaND 138

Premium Paid Rs.

MERICHRAN K. LoThA/THuNGBEMo ETUNG  (Rupees L

Eas! MERICHAN K. LoTHA .
Vide challan No & Dt. —

south  APPRORCH TYRoAD.

west - APPRORCH RoOAD.
. Apnual Land Revende
ZHAZS THAPRG)  Ams _0o- 0202 (g29.¥5 -
2,V RNEYOR . P
L RS0 offrer Dimapuy,  Catagory ks

Rate OO'IC’-

o

v
Mouza No./ Ward No.

L |
A,
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.- e JAMABANDI FOR SURVEY! [ ViLLA ES e
‘Patta ] Name of Pattadar with his No. of each Class of ‘ ahd - Ravenue REMARKS

Father's Name and Address dag Class ‘Area 3 B

i 2 3 4 5 & 3 7
C?. _CA;..} A thero jd-v-i S'}ti RM/c oo- 03-02 £<5. 60 ' ";Z:.flmln.*ﬁ

| © 80
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s ne .o JAMABANDI FOR'SURVEYED VILLAGES'

ﬁo of Patta Name of Pattadar with his No. of each Class of Land } i
' Father's Name and Address dag Class Area|
1 2 3 4 5 | 8

4 -03403 | @6C. o |

1011, | Smle. SRoken Paller S*H. | i e
;,/ F 57' 1692 /e 8"«2"?‘-7* P

b .

§,
kS
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PHOTO OF THE PATTA HOLDE R

Signature of the issuing Authority with Seal
Seal should be partly on the photo and outside it s well

File No. FPD-8/24/2025-FPD (Computer No. 269219)
Generated from eOffice by SANJAY KUMAR CHAUHAN, AIGF(SKC)-SU, ASSISTANT INSPECTOR GENERAL OF FORESTS, MOEFCC on 18/08/2025 12:29 pm

”

Land Patta Boolk: Nz

GOVERNMENT OF NAGATL AN
LAND REVENUE DEPARTMENT

Allotmentorder . D
Settlementorder . ol
Part - A

a) Name of Pattadar ./ IMHAHTHUAG €Al .
(in case of Individual)
Slp, Dlo, Wio

Sk X (2.8 f:_

D) Name of Deparnment
or Organisation - e
{in case of Department or Organisaiwn:

e 4

Scheduled/Detail of Land

1. Patta/lPermitNc /£ 54
2. DaglPlotNo. 7642 /g i+

I Area _LLAR £ Ib F4

4. Block/Ward 7/
itpa

5. Sub-QiteiEd N 2

6. : Distg’lcl :i}n.i;\ =

Official Seal Issuing Authority
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PART -B SCHEDULE OF BOUNDARY PART-C LAND PREMIUM

Premium Paid Rs.

North : NALLAH | N-R.

(Rupees ) only

East : ‘ReNTsAmMD EZUNOL
Vide challan No & Dt.

south : RENTSAMO EZONGI [ NALLAK

West : NALLAH.

ANNEXURE-|
w Annual Land Revenue
CzHﬂ’fO WHPRU Area ©O=~ £ /- CF "33,4; bty 2 g <
SuRVEYOR _
L RS0 Of-f:.u. 'leﬁru.ﬂ'\ Category A ‘_;_;/ £ !
I 4 Rate (l-15
Amount _ F7 - cC L.
| Mouza No./ Ward No. ~
|
2 3
| -:1 P gt cean el pdhes 62 ' .
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SURVEY OFRAGALAND 558

Seale Map Showing the Land of Shri Limathung ['7ung s/0 S Ezung  Under the Part o
Dag No 10622015 Covered by Palta No.1000 Mouza No.2 At Block No I
[District Dimapur, Nagaland

Scale: 16" =1 Mile.

\
o

Boundaries :-
North -Nallah/NH
South- RentsamoEzung/Nallah.
Fast - Rentsamokzung.

West- Nallah

Area:- NOB-01K-05Ls

CHECKED & VERIVIED BY :- Surveved & Prepaved by :-
(¥ u‘..-lvu'm) ) ( ZHAZO ‘rr&m:x
Land Records & Survey Officer Surnvevor Gir 1 . _
Dipmapur Nagaland | and Records & Survey Ofieer Ot

Dimapur Nagaland
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KARDBI ANGLONG AUTONOMOUS COLNCLL
DEPARTMENT OF REVENUE
KAAC: SECHRETARIAL

IMPHLU- 702460 " o
No. KAAC/Rev-1257 Pt. /2020/ Duted:___J.
ORDER
i et L oan A, I Fatta
The authority of Karbi Anglong Autanomots Council, Dipha t gt PR GR T L

basis ta the following applicants as irehiates helow

I | 1 Clays uf | Brea
T Il B -l
| e 174
' 1 1 5¢i Babuson Diphusa t Dinanch, Jamonapar | N " I. :
: s/0 Pudin Diphusa R e M | Hart 114
2 | Dharam Hasnu Tk | i ;
l 5/0 Rokeswar Hlasnu ; Ovmaich, JaMUNSPAr A A 1-2
3. | Amon Hasnu | : | l : g
| /o Jayania Hasnu | Dimaids, Jamunapar NC | Ban | 1-1-16
4. [ Lakhison Diphusa | = | 1 acs
sl Pacdarsing O Dimaids, lamunapar NC Bas ] 0
5 Samur Jigdung ) | ] _—
: s/a Jagat Jgdung Dimasds, Jamunapar NC | Ll |
| 6. | Salparam hgdung k 5
! sfo samardao ligdung { Dimaids J.‘lm-tlﬂ.l[l-‘lf N.C . Bari i 2-1-
7| samlal Dautaguphu : ‘ = }
5/n Hambongdau Daulaguphu 1 Ounaiti, lamunipat 1 w~C | Rari 1 1-2-16
B Nimon Diphusa v 1 | -
| /ot swensiog Oufi3 Dimaid:, Jamunapar NC | Bar 1-3-14
9 Rajiv Langthasa | . 1 i
! ! sfo Binacharan Langthasa | Oamaids, Jamunapar NC | Bari 1-1-6
{ 10. | Nadira Langthasa | 4 ' _AF = - e
: | Wio Prakash Langthasa . \ o =i T
' Dimasdi, Jamunapar
| 11.| samial Daulaguphu l el [ T e
: /0 Hambongdau Daulaguphu Ownaidi, Jamunapar | NC l e e
! 12 | Janata Nading s | s e
| WisPuacra RS maidi, lamunapar l N.C Bari 40-7
13 f Birgyn Phonglosa Di i | AR _ ey
B0l Kl Pr. PR Dimaids, Jamunapar | wne Bari 0-2-14
14 ! O#ip Diusa ' _‘\_____
e s 1 = e Y 329
i : ;f".’ :‘;’v:::kz ¥ ) Dimaidi, Jamunapar N.C Bari
15.| Bue i . i o
| B, Canmmi NS &, amanapar | NC | Gan T ae |
16 | Amon Daulaguphu Dimaiat, e
laguphu b e ——— e —— 2.3
17| :::f::?li:::li . Dimaidi, Jamunapar NC Barl ‘4
f : $/o Dhanabi higdung | T o 2014
! 18 | Khermen Daulaguphu | Dimaidi, Jamunapar Y Il
: | $/o Hombongdau i i = (.‘H“-__Baﬂ 040
amunapar C | Bad )
13 A Sempr® gkmn:::' :;munu:‘:r i _N_E Bari 1-4-15
! I i, r | LN S .| SR
20« Monuwel Kempral i i s o — aant 54.10
: r N.C
j 21" Atyun Hasam Dimaidi, lamunapa
| . | S -
Sfo Lakhi lasam - —— - o H___c hi—ui 103
Il 22 ll Pradip Ciphusa Dimaldi, Jamunapar N
| | SfoMapeam Diphusa | Y (SE—— ---—-h; -—2{“5
l 23 | Ratundia Napen Dimaidi, Jamunapar N.C
' | %/o Mahendra Napen e i Ea I B Y 57}
[ ¥ Barl
24 | Pradip Diphusa Dimandi, Jamunapar N.C
| S[ol)’aurn Diphusa e | . I ) SRS S 21_15
" 3¢ | phulg C Bari
zs.i Phulonath Hasnu Dimaidi, lamunapat ]
i | 5/0 Ajiram Hasmu epan| N e ey e
R T e T ot
26. | Meman Diphusa Dwmaidh, Jamunapar N
| 5/0 Bawrem Diphusa Hem . ;#________0__
1 o = | ! 1] 1-1-1
\F 27 Jr Khemen Daulaguphu Dimaid), lamunapar N.C
/o Hambongdau Daulaguphu | L —p———
28 ' Joben Langthasa Dimaidi, Jamunapar N.C Bari
. S/oHimadi Langthasa ]
U 29,7 Holram Hager Dimaidy, Jamunapar | NC Bari
i (SfoNohamsngrager | 1L .l .
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30. N";J“dl Diphusa Dimaidi, Jamunapar | N.C Bari
by /0 Magunsing Diphusa B W e —
31| Rupa Maibangsa Dimaidi, Jamunapar | N.C Bari 0-4-14 f
__ .W/oRonit Maibangsa I SN S S
32 Dharmen Hasnu Dimaidi, Jamunapar | NC [  Bari S
] /0 Uratsing Hasnu _ | I PO e e
33 Pradip Diphusa Dimaidi, Jamunapar [ NC | Bar 21 :
L S/oXajtram Diphusa [ e E I
34, Mojit Hasampura Dimaidi, Jamunapar [ N.C J Bari ’ f
| $/o Nanduram Hasampura — T
'35, Semson Daulaguphu Dimaidi, Jamunapar | N.C ! Bari I;
__ SfoHambongdau Daulaguphu____ s 573
36. . Semson Daulaguphu | Dimaidi, Jamunapar | N.C ? e
_ | S/o Hambongdau Daulaguphu 4 .ﬁﬁ-f--l’—-——a;-ri——— —{" ~ {00
37.| Khimshiringdi Nunisa " Dimaidi, Jamunapar " , | -
| D/o Deja Nunisa - s e "3 18
e i, — e o e o '*'f—‘_ c | Bari
38.  (i)Lokhi Dolot Nag:chang. ] N . ,
| . §/o Kania Doloi Jamunapar l |
f (i) Pushpalota Hasnu i | !
i | D/o Lakhi Dolo : T T Bari | 0-2-0
7 30,1 Smt. Jerina Jigdung ‘ Nagachansr. ) .
| | D/ogeswarigdung | amo NC | Ban 7010
'L"_'_ETJ-' Sri Hiladitya Hasnu . Nagachang, ' -
i { Jamunapar : =
s}’o Dilip Hasnu___ P __# N e 1-2-9
. Nagachang, .
al. | Sml Merina a Hasnu | .
e o B | w/oPudinHasou. - Jermunags
Sd/-
Joint Secretary
Department of Revenue
Karbi Anglong Autonomous council
DIPHU
Dated:_Z/ / /2./2021.

Memo No. KAAC/Rev-1257 PL./2020/ / 2/ 2 (#)

Copy To:
1. P.Ato Executive

2. The A.R.O/A.gprﬁiphu

Member, i/c Revenue for kind appraisal to Hon’ble EM, KAAC, Diphu.
Land Revenue Circle for information and necessary action. This has

a reference to his letter No. KAAC/ASO/DPU/L-Settlement/2019-20/493, Dtd: 13/9/2020.

3. Person concerned.
4, Office file.

"
5z
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KARBI ANGLONG AUTONOMOUS COUNCIL
OFFICE OF THE DIVISIONAL FOREST OFFICER

KARBI ANGLONG WEST DIVISION
Letter No. . DIPHU '
o A IKAW/G-3/eviction) 1,1 ) ord. 0/ / 7
The Principal Chief Conservator of Forests
Karbi Anglong, Diphu
Sub:- Ejection drive to encroachers in Lahorijan PRF under Karbi Anglong East
. Division and Doldoli R.F. under Karbi Anglong West Division.
T,

| have the honour to inform you that as per the direction by the authority of
Karbi Anglong Autonomous Council, Diphu ejection drive of encroachers in Lahorijan PRF and in
Doldoli R.F. was carried out on 27/11/2017 and 28/11/2017 respectively.

On 27/11/2017 all the Forest staff of East and West Division, Police, Assam
Battalion, C.R.P.F. Personnel, two Magistrates from the District administration, assembled at
Lahorijan Beat Office at 8 A.M. After thorough briefing the whole team proceeded to the
encroached area in Lahorijan PRF and started demolishing the houses in Hatoka, Hajongpur and
Kramsa Model village areas. A total of 166 ( one hundres sisty six ) nos. houses was destroyed
and ejection process was completed by 12:00 P.M. without any untoward incident. The Forest
team was led by Divisional Forest Officer, Karbi Anglong West Division and Divisional Forest
Officer, Karbi Anglong East Division. All Assistant Conservator of Forests, Range Forest Officers,
Deputy Rangers, Foresters, Forest Guards, Muster Rolls and ladies staff participated. The Police
team was led SDPO, Bokajan and from the District administrative Sri J. Daimary SDO (Sardar)
and Sri N. Bey, ADC. During the ejection time Deputy Commissioner, Karbi Anglong and
Superintendent of Police, Karbi Anglong also visited the spot.

Then on 28/11/2017 ejection on encroachers in Doldoli R.F. started at 10:00
A.M. in Hiteswar Tulsiary, Boroo village, Raikam Aklam Karbi village after a thorough briefing
by Superintyendent of Police, Karbi Anglong, Diphu, who also accompanied the ejection team
consisting of the above mentioned persons and personnel present on 27/11/2017. In Boro
village 276 (Two Hundred Seventy-six) houses was destroyed and 133 ( one hundred thirty
three) houses was destroyed in Raikam Aklam. So a total of 409 houses was destroyed on
28/11/2017.

As some houses was left out, on 28/11/2017, the officers and staff of Karbi
Anglong West Division led by Sri Dhoni Rangke Rongpi, Range Forest Officer, Eastern Range,
Rangapahar carried out ejection drive in Nepali Bosti, Raikam Aklam , Boro Bosti and a total of
46 houses was destroyed on 29/11/2017. Till date a total of 455 ( four hundred fifty five )
houses of encroachers have been destroyed. The ejection drive have not been stopped and
ejection drive will be carried out from time to time by officers and staff of Karbi Anglong West

Division, Diphu.
This is for favour of your kind information and necessary action.

Yours faithfully,

(J. N. Ronghpi, AFS )
Divisional Forest Officer

Karhi Anglong West Division
Diphu
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Memo No. B /xaw :
y copm ter | /KAW/G-3/Eviction/ AP -K ord. 0 [/ I, fa017
L PAmmmmmmmw.wmmm,mrw
- He is requested to appraise the Hon'ble Chief Executive Member Karbi
A"'ﬂ'ﬂl‘ia"\u‘h:)l'loml.'n.ls(Jtmm:ﬂ,Dir.-hu. ’
2. PAmwmm,umimmmem,mhm
mkmqunﬁmmumemapds«rm,wmmcm,
3. The S;u-atarv, i/c Forest and Environment, Karbi Anglong Autonomous Council, Diphu
for favour of her kind information. '
The Deputy Commissioner, Karbi Anglong, Diphu for favour of his kind information.
The Superintendent of Police, Karbi Anglong, Diphu for favour of his kind information.

Dlvlsbnd&m
phu

L ol o

Ka glong West Division
Di
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KARBI ANGLONG AUTONOMOUS COUNCIL
OFFICE OF THE DIVISIONAL FOREST OFFICER:: K.A.WEST DIVISION:: DIPHU

No. A/ Encroachment/2008/ <4} Dtd: 2./-F
To

The Conservator of Forests

Sub:
~ir,

With reference to the above cited subject, | have the honour to state !Jm_the undersigned
carried out an eviction operation on 20/7/05 in Dikhangsi/Rangapahar area oi_' Doldoli RF at Nagahnd
Border During the eviction operation, 33 nos. of encroacher houses belonging to Naga community
and 5 houses of Dimasa community were demolished and approximately 150 Ha of encroached fotcgt
land was freed from the clutches of the encroachérs. More such eviction drives will be taken up m
other encroachment affected forest areas in the near future.

This is for the favour of your kind information and necessary action

Yours faithfully ?/
(R P%‘;

Divisional Forest Officer
Karbi Anglong West Division - Diphu
No. B/ Encroachment/2005/ R 25 F— 2 ¢ Dtd: 27,
Copy 10 ‘ o .
| The Secretary l/c Forests, KAAC. Diphuy, for the favour of kind information and necessarn
action.

5 The P. A to the Hon'ble Executive Member ¢ Forests, KAAC, Diphu, for the king

information of the Hon'ble Executive Member. ,-9_(_//
(R. P. Singh, IFS)
7 Divisional Forest Officer _
C U Karbi Anglong West Division - Diphu
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KARBI ANGLONG AUTONOMOUS COUNCIL
OFFICE OF THE RANGE FOREST OFFICER,

EASTERN RANGE, RANGAPAHAR.

{:eﬂe.-r No:RP/ 2015/ Encroachment/ 243-45 Dated. 02/04/2015.
0,

Divisional Forest Officer,
Karbi Anglong West Division, Diphu.

Sub:- Submission of the total Nos. of Camp-huts/shed etc. destroyed during Eviction
Drive & during Joint patrolling duty from the month of July/2014 till date.

Ref:- Your verbal instruction to submit on 02/04 /2015 over phone.
Sir,

| have the honour to submit herewith the total Numbers of destroyed Camp-huts/ temporary
shed etc. constructed by the Encroachers/Miscreants in & around the Doldoli R.F. from across the
border, have been destroyed by the Eastern Range,Rangapahar under K.A. West Forest Division,
Diphu during Eviction Drive and during Joint petrelling duty w.e.f. the month of July/2014 till this date
of today enclosed as belows as per the available records in the office:- :

159X

sl Date No. of Camp- | Location [ Methbds - Remarks.
No. | ut/tem.Shed | ] applied;,’
' estroyed. { % : :
71 | 19/07/2014 oo Lahorjanarea | Manual methods: | Served Notice many 3 time & conducted |
| 1 an Eviction Drive in collaboration with AP .
\ | personnel etc. in presence of Shri UL
Daimary,ACS, EM, Diphu court, K.A, Assam.
} 2 -do- 387 Nos. | Toroibari area. -do- -do-
3 20/07/2015 Areas in the So-| -do- & also way . -do-
\ 100 Nos. called Dikoi vill. way of bumning. ISE—. s ) B
a | 21/07/2015 | S00Nos. | -do- Manual methods do-
\ l . with JCB & tools
| i ?t_c.- - :
Ii 5. | 07/02/2015 4 Nos. Lahorijan area Manual methods | Fresh Encroachments& petrolling duty.
6. | do 3Nos. | Middle of Toroibari -do- do
| | & Diko vill.
——17/02/2015 | 26Nos | Dikhangsi- Jharu- a0 -
| nala
8. | 29/03/2015 | 4 Nos pillar No. 16-17 -do- -do-

Grand total =1094 Nos ( One hundred ninety four houses/hut/temporary shed etc. of the Encroachers).

ur kind information and onwards action.
This is for favour of yo s il

—sd)-

(D.R. RONGP!, RFO)
Range Forest Officer.
Eastern Range, Rangaphar.
Copy is forwarded in Advance to:-
1. The Deputy Commissioner, Karbi Anglong for favour of his kind information.
L,Z)’;H Addl. 5.P. (Border), K/A, Assam for favour of his kind information and onwards action.

(D.R. RONGP, RFO)
Range Forest Officer.
Eastern Range, Rln!iph&lh
m‘lwﬂ'
LA e Drens D
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KARBI ANGLONG AUTONOMOUS COUNCIL
OFFICE OF THE DIVISIONAL FOREST OFFICER:: K.A.WEST DIVISION:: DIPHU

No. A/ Encroachment/2008/ % <)<} Dtd: 277 ..

Tl.‘l

The Conservator of Foresis
Karbi-Anglong, Diphu
Sub:  Eviction in Dk 1

With reference to the above cited subject. | have the honour to state that the undersizned
carnied out an eviction operation on 20/7/05 i Dikhangsi/Ranyapahar area of Duldolil RF at Nagaland
Border. During the eviction operation, 33 nos of encroacher houses belonging to Naga commumty
and S houses of Dimasa community were demohshed and approximately 150 Ha of encroached forest
jand was freed from the clutches of the encroachers More such eviction drives will be taken up in
other encroachment aflected forest areas in the near future

Ths is for the favour of vour kind mtormation and necessary action

Yours faithfully ..,%/—
o p

(R P Singh. IFS)
Dvisional Forest Otficer
Karbi Anglong West Division ~ Diphu
No. B/ Encroachment/2008/ 2 & 57— 5 ¢ Dud: S2)-Fa
Copy 10

| The Secretary e Forests, KAAC, Diphu, for the favour of kind information and necessary

action
2 The P. A 1o the Hon'ble Executive Member Lic Forests, KAAC. Diphu. tor the kind
information of the Hon'ble Executive Member, "
T

(R P Singh, IFS)
Divisional Forest Officer

¢ L/ Karbi Anglong West Division ~ Diphu
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Encroachment Removal

Name | Total Total Area | Eviction/Ejection drives done to clear encroschment during Remarks
of the Areaof | under Incambency perfod (2020-21) S
RE/PA | RF/PA | Encroachment [\ or ~ | AreaCleared | No of Settlements/hutments
Evietion/Ejection | demolished/Hk s Fjected
: S i . 55 Huts Most of the
Daldali | 123.32 | 20 hectare ‘ 15 times i 8 hectare
RF | Sa.KM | (Approx) | | (Approx) MO
Dhansii | 1602 | 6hectare |  6Btimes 2 hectare 8 Huts were '::
RF | Sq.KM | (Approx) | (Approx) m"
| areas
Submitted,
(]
l 4
Range Forest Officer
ilc Eastern Range, Rangapahar
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Chronological Reports of encroachment attem

| | pts by people from across the
Ot':dtt‘ (N.ag!landl in Daldali Reserve Forest started way back in 1996 as per record
vailable in this office.

1. In March‘1996;- Naga people encroached in Daldali Reserve Forest along
Assam- Nagaland Border in and between Lahorijan and Shankartila at FD
Pillar No. 22 to 28 by clearing of an area of 10 Hectare jungle and constructed
2 Nos. huts destroyed.

2. On 18/06/1996:- A joint meeting was held in connection with problems in
Border Areas adjoining Nagaland, wherein the then D.F.O. Karbi Anglong West
Division, Sri Bikash Brahma, IFS informed about the removal of 19 Nos. Pillar
out of 45 Nos. of R.C.C. Pillar of Daldali R.F. by miscreants hailing from
Kashiram Basti in Nagaland. Also 20 Hectare of land in Dhansiri Reserve
Forest was encroached upon by people from Nagaland which was later cleared
from the encroachers by Forest Department. ‘

3. In March’'1999:- Some unknown persons cleared the jungle near FD 19% Pillar
which was detected by the patrolling party.

4. In Aug.’2000 :- Naga people of Nagaland encroached in Daldali Reserve Forest \ '
along the Border Road by way of Jhum cultivation in an approx. 95 Hectares
from Toroibari to Shankartila BOP and also raised plantation.

Also the Naga people from AO-Yongkum village temporarily carried out
Jhum cultivation in an area approx. 70 hectares from Lahorijan BOP to
Shankartila BOP along the Forest Road side (connecting road to Shankartila
BOP from Rangapahar via Kashiram) inside Daldali Reserve Forest.

In Nov-Dec. 2002 :- About 50 nos. men and women belonging to unknown
Naga tribes encroached upon Daldali Reserve Forest by way of clearing and
destruction of jungle near Toroibari area (Nomenclature only ) along the Border
area and also put signboard and constructed 1 (one) No. rest shed by Naga

encroachers.

9}1

6. On 14/02/2003:- A letter was forwarded to D.F.O.(W) Division from the part of
colonel, Administrative Commandant, Military Engineering School (M.E.S)
Dimapur, seeking detailed reports in regard to encroachment attempts by
Nagas' in the so- called Dikoi Areas in pretext of Court injunction so as to take
appropriate action so that illegalitics might not be repeated inside Reserve
Forest.

7. In Oct./2003 :- About 10 to 12 Naga people from AOW INGCUNE Basti were
clearing jungle inside Daldali Reserve Forest who were obstructed cutting

jungle by the patrolling party.

8. In Sept."2003:- About 15 to 20 Naga people encroached upon Doldoli Reserve
Forest by way of jungle cutting and clearing under the leadership of village
Chairman claiming the east part of fhe forest road falls under Nagaland.
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21/11/2003:

3 Beat Officer Lahorijan Beat with Range Forest Officer Protection Range
; and his Staffe and Home Guards destroyed 15 (Fifteen) Nos. of houses and
Crops in Sankartilla area in Doldoli Reserve Forest. Eviction carried out against
encroachers from across the border (Nagaland) by Beat Officer Lahorijan Beat,
Range Forest Officer, Rangapahar and staffs supervised by Rnnge_ Forest
Officer, Eastern Range, Rangapahar. A total of 15 makeshift construction and
crops were destroyed. The illegal encroachers had then put up a signboard as
"Site for HMT Village Block 1°.
10.  InApril/2004 |
During patrolling duty one Naga person was arrestf:d on the spot in
the wee hours of constructing house after cl(_:armg jut?gle and
destruction of standing trees of forest property inside Daldali Reserve
Foresat.
- le f the border i.e
One camp hut constructed Dy Naga people from €.
Nagaland State was destroyed by staffs of forest department iIn
collaboration of Assam Police Personnel.
&

Deputy Commissioner, Karbi Anglong, Supcngtend;név:f Hl:::g:e
fficials along with Hon'ble Chairman, KAA
F&Ozﬁﬁ:c lMt:mtmer, KAAC visited the places encroachment attempt under

Daldali Reserve Forest.

Eviction carried out by Forest Dcpa_rtmcnt and Diqttict An;l:n.iniat'at:on
E where 1(one) late Dipankar Das, ACS was killed by Naga miscreants.

. 1a. 02/07/2008: o
I i Division in Dikhangsi
: icti .4 out by DFO, Karbi Anglong West :
2 and mm;a: Abtﬁta] of 33 houses belonging to Naga Community
¢ were demolished. '

13. 01/07/200%: l
|

15. 20/07/20085: | |
Eviction carrl ' West
icti i Divisional Forest Officer, Karbi Anglong.
i Division inolgikhangcg Mahar area and 33 nos. of houses belonging to
N:zp. Community were also demolished.

¥ 16. 10-02-2006 : f land and construction of 300
¥ wire fencing for about 2 Bighas o ; : the
4 umwmd by Naga people was found, but the barbed wire fencing and

; road was destroyed by Forest stafl.

= A p-o'l.lp of Naga people approx. 18 to 25 numbers entered In Daldali

i Reserve Forest near Toroibari and tried to encroach the area by constructing & ‘l
rest house which was destroyed by Forest staff.

ii' 73
i
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30-10-2007 :

Approximately 200 Naga people armed with sharp weapons tried to
encroach in Toroibari area in Daldali Reserve.

05-03-2011 :

Encroachment attempts was detected near AO Yakum village where

temporary house was constructed the site is just 30 meters of Shankartilla
B.O.P.

01-04-2011:

and
Encroachment by people from Nagaland for approx. 7 Bighas of land
constructed some temporary bamboo sheds near Ao Yakum village

e encroachment by people from Nagaland near Pillar No. 16 by
starting to construct a R.C.C. housc.

: agalan drain i between Pillar No.
Mﬁ::;lc from N d did in cutting about 1 Meter
14 & 135.

: i Ft.hi
A 0:: house boundary wall approximately 10 Meter land and 3 high
was constructed near pillar No. 16.

oa_lo-mlmpatmmng party pillar No. 14 & 15 missing from the actual
i found ar No. . ko i SEVR
place :ttll:pccted to be removed by people from Nagaland in the nigh

2012.

14-C ?r]i:p of Karbi people from varifms Jla;erselik: Borjan, ?Ehu_ Nun;?lnog
pProx. tried to clear the jungic croachmen Pillar B
;‘IR mﬁgdmplzgainat the encroachers and encroachment attemp

stopped.

%10% by patrolling party construction of foot-path approx. 15 meters
near Pillar No. 17.

Degc.2013:

i i (Dikoi) was totally
illegal establishment of village in Kashiram area
cwcwrmTotalencmachmcntinKuhtﬂmmmswicmdbym
Department and District Administration.

Jan.2014:

Peop truct the road inside Daldoli
le across the border started cons \ + o
Reserve Forest by using JCB etc., Time nnd_ again ﬂ-}e_t;(ia:'ho hnglmd
Mmmﬁm Police Department and Foru; ﬂ%‘l'ﬁ l-i:i :: i mDimlp\J!'
agaland rpart comprising of E.A.L-. s
mctvm dates uzugt;oumu. 11/02/2014 and 15;935?]0%4, it il’worthmc.
:enﬁmﬂn' that on 11/02/2014 :i.gptg 1};:“:;?-. Pmn;sv%“t .Dimvi _
i , Addl.B.P. an ' Anglo siom. Sﬂm‘h
Dpeoplclphu' &mmunm?::aﬁ border got t and showed fire arme very oot
of EAC, Dimnpurnndﬂg PO, Dimnpurmdmuxyarmspcrlonml
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Arrested 40 Nagas on 10® March/2014, Mukesh Agarwal IGP, (Border) also visit
the area Naga miscreants burnt 2 of thatched houses belongs to Adivasi and Muslim
family in Toroibari. Forest arrested an elderly leader L-Odati (72), S/o, Lt. Lenga of
Dwmﬁlhgcmﬂuweutnhmpurpouoesmﬁun.nﬂcrﬂm-hrpmmbud
Naga miscreants came but arrested 36 Nos. later another 3 Nagas miscreants were
arrested from Dikhangsi area

1. Vickugha Sema (30)
2. Tohuvi Sema (29)
3. Davis Sema (30)

29. 15/02/2014: ' )
Pillar No.17 was dug out and removed by miscreants. FIR lodged by Dorsing Timung,

FR-1 at Dhansiri Police Out Post Cascwa.'smglstercd vide Dip!
No0.36/2014, U/S 447/427 IPC arrested 6 (Six) Naga Encroachers who uprooted the pillar
No.17

30. 15'* March. 2014:

Naga miscreants bumt 10 housesmToroi{baﬁ‘Amneran@;nharRanpom
armedwiﬂxdaaa,baw-anUWctc,SNa@smsted one is family)

Names: (1) Hokeya Zhemes (M), (2) Vikhu Nukhu (M) and (3) Alepneukhu (F)

NamsnﬁmnmmmnedomSﬁslmﬂDuuaofNagaonBaﬂimmtbcphm
within2da:ysothcrwiscﬁ1cirhauaeswillbebumt.

31. 22%¢April.2014:
NmmmmﬁMmmhmdwmmolmmm
hamhtsandmakrsheﬁsmzcuutwcmdesuwodeandmrmm
ﬁ:ingtookplaccfmmlP.M.thB‘:)P.M.IArgemmbcr house structure
constructed in Kashiram area (Election time).

32. 24t 4:

NapamiscreanmﬁredonAssampoﬁc:wmanmnbersofAmmPuﬁce
Personnel were injured.

In ﬁumphuuospmmmjumdmﬁﬁtbysmmmﬂdmmm
0) P.C. Saloi DIG, M.J Mahanta, S.P. DFO (K/A West)

. 31= May/2014
- Lahorijan BOP was attacked by suspected Naga miscreants where
one APBn. Constable Rajesh Teron was shot on his arm.

| 34. 199, 20%, 21 July/201%:
| the Border
' viction was carried out against encroacher from across :
i in KaEhirnm. Lahorijan and Sankartilla area, where large .'Cﬂt; ?:11:‘
took place, One Forest staff and one APTFHFIOE.‘;:;HT:L :va:n:fg;c:;:ﬂ.elutg
labour from Assam si was e
:nr:o:n;omnh‘)“onr 20t June/2014, One dead body of Naga Encroacher

{ s tou]ly
File 'No. FPD-8/24/2025-FPD (Computer No. 269219)« = mened Temivaht tH ninhu. Thﬂ tncmacned area wa
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37.

39.

41.
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cleared by destroying 800 houses including incomplete house structure
after along low density war with the encroachers.

23'IJ ‘=
Naga miscreants fired on Assam Police and Forest officials at
Toroibari area inside Daldoli Reserve Forest no casualty.

07/02/20185:
Arrested 7 encroachments from across the border which was latter
handed over to O.C. Dillai Police Station.

17/02/2016:

Forest Department, Police, Executive Magistrate on normal
patroliing duty came into confrontation with encroachers. Firing from
both the parties took place for the few hours. Police personnel fired 238

rounds, destroyed 26 nos of huts.

28/02/2015

Large No. of encroachers from across the border made an attempt
to come over to Daldali RF. Due to the prompt action of the Nagaland
IRBN the people were driven back at Aiyoenkum village gate. No
encroachment attempts by people from Nagaland till Jan/2016.

18/02/2016:

A joint Patrolling duty was done by Forest staff in assistance of
Police Personnel, 237 IR (AP)Bn. and Arm forces etc. O.C., Dillai Police
station. I/C Lahorijan PP, BOP personnel of Lahorijan and noticed an
already constructed Playground at FD pillar No. 17 by JCB.
(Construction of playground was done during Night time) About 4-5 nos.
camp huts were also constructed by the encroachers in & around the so-
called Disapur Village, the forest staff destroyed/demolished those camp
huts. All the encroachers were taken back from the Doldoli State Reserve
Forest initiatives from the Administration of Dimapur.

2 2 2

A joint patrolling team was arranged at Lahorijan Forest Check-
Gate with the assistance of the Circle Inspector, Bokajan, O/C of
Khatkhati, O/C, Dillai Police Station and arms force personnel. The joint
patrolling team with full strength was conducted along the inter-state
border of Assam-Nagaland at around 3:30 A.M. Due to existence of Joint
patrolling team in advance the Naga encroachers did not succeed in their
attempt to enter into Doldoli RF. The Nagaland based IRBn under
Dimapur administration did their duty in not allowing the encroachers

from the Border on that very day.

11/03/2016;

A Joint Patrolling duty was performed by Forest staff in assistance
of OC Dillai PS8, I/C Lahorijan PP, Police Personnel of 231 [R (AP)Bn. and
Arm forces etc., and noticed construction of 2(two) nos. of camp hut by
people from across the border between 16 and 17 pillar and the joint
petrolling party destroyed the 2 Nos. 7%nrnp hut of illegal encroachers.
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47.

8%

On receiving the information from PC, Kashiram BOP, A Joint
Patrolling duty was immediately arranged and rushed towards the spot
by Forest staff in assistance of Sri D.Brahma, SI and i/c, Dhansiri Out-
post, B.R.Brashma, AS! with Arms forces of Assam Police, BOP Personnel
of Rangapahar and Forest staff of Rangapahar Range H.Q. When the
patrolling team arrived in the spot, the Naga encroachers fled away from
the spot. It was observed that 3(three) Nos Cemetery of Nagas was under
construction & renovation works at old cemetery in front of Kashiram
BOP and the encroachers started construction works of Road by using
JCB at the distance of 60-70 metres from Kashiram BOP inside Doldoli
state RF,

16/03/2016: '

A Joint Patrolling duty was performed by Forest staff in assistance of
Assam Police personnel, 1/C Lahorijan PP, Lahorijan BOP personnel and
Noticed construction of Road with JCB by people from across' the border
in & between pillar No. 16 and 17 pillar. When the patrolling team
reached, the encroachers fled away with the JCB.

17/03/2016:
As a quick action to stop construction of the road a team of Forest
staff and Police personnel went to the spot and apprehended 2 (two)
workers engaged in the construction of road.

18/03/2016: e
Remanded the 2 (two) apprehended persons to judicial custody U/S

24,25,40,41 of AFR 1891, U/S -3 of Bio-Diversity Act, 2002, U/S 2 of: FC
Act, 1980 and 1 (one) camp hut and post were also destroyed at pillar
No. 3.

16:
On patrolling by B.C. and Forest staff with 23 IR (AP)Bn.
Personnel noticed RCC post set up by encroachers and was destroyed by
Forest staff.

21/03/2016:

Joint patrolling by Forest staff, DSP (Border) SDPO, Bokajan C.l. Bokajan,
0/0DiﬂaLP.S.i/cPoﬁoePaudpoanhmﬁanammddW.mMBum
into confrontation with approx. 300 persons who were clearing jungle and
constructing huts. The encroachers were very aggressive towards the patrolling team.

23/03/2016:

Joint patrolling by Forest staff, DSP(Border), O/C, Dillai, P.S., i/c, Police Patrol
persons very aggressively and it was assumed by the patrolling party that some
persons were in ambush position. The situation is getting alarming. The whol¢
encroachment by people, from Nagaland is working under the name of
ummuapﬁﬂmmormmwmm.

Spot visit by Superintendent of Police, Karbi Anglong, D.S.P. Border,
SDPO, Bokajan C.l. Bokajan, O.C, Dillai, Police Station and Forest Officials
observed large No. of encroachers apprpximately eight hundred numbers.
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51.

55.

57.

S

K

_ Spot visit by Superintend
ent of P ' .
:;;:h strength of 40 Nos. of Arms I"earmn»nE:]el'nf':{lmc?rc:rvl A;?O nwg s chmcthmmﬁm’s
troyed 2 huts, shed. . en and

Spot visit by a team lead by Superi
perintendent of Police, Karbi Anglo
;?a‘;&nfrvggmd by the encroachers and after a hot debate the encmachanfnz]fdt
- en the for;st staff were destroying the hut, sheds the encroachers
' AKPT’? the patrolling party which was retaliated in seif defense by finng
-47 Rifles 45 rounds, 5.56MM LMG 8 rounds 5.56 MM insas 8 rounds

7.62 MM 1 round H.E. bomb 1 number
e by ik n S rounds @ MM total of 67 rounds was

Patrolling party went to the encroachm area band droved
ent attempts
away encroachers and destroyed 2 huts and 2 bunkers. d

09/04/2016:

Patrolling party visited the encroachment area destroyed 3 camp
] s 3
recovered one hand made bomb which was later diffused. L

11/04/2016:
Pa.tmﬂmg party went to the encroached area and recovered 4 hand made
bombs which was handed over to Assam Rifle Personnel on the spot.

12/04/2016:
Road construction being carried out by Assam part was stopped
Dimapur Dist. Administration at pillar No. 1 and at AK-Market, in Lahmg

One Temporary house and fencing constructed by encroachers at Doldok

R.F. along Assam-Nagaland border and was destroyed by Forest Department.

That there are no fresh encroachers inside Daldoli R.F. by people from
acrose the border and the encroachment attempts by people from across the
border have stopped since 12/04/2016 till date.

That necessary correspondences regarding encroachment attempts have
from Ume to tme made to (1) Deputy Commissioner, Karbi Anglong, Diphu, (2)
Superintendent of Police, Diphu, K/A., (3) PCCF, K/A, Diphu, (4) Principal
Secretary, KAAC, Diphu, (5] Executive Member, i/c Environment & Forest
Deptt. KAAC, Diphu.

Enclosed recent photographs of steps taken against encroachers by
District Administrative, Police Deptt. and Forest Officials.

24/06/2016

At 07:30 AM conducted a border patrolling alongwith Deputy S.P. 23«
IR Bn with staff in Daldoli R.F. and found 7 (seven) nos of electric posts is
fixed by Naga encroachers on night of 23/06/2016.

26/06/2016,
At 07:00 am joint patrolling of Forest staff & 19% and 23~ IR (AFBaq)
personnel, Lahorijan, BOP personnel, Lohorijan Police Patrol post personnel
78
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Obscrve that another 3 nos of clectrical iron post was erccted on the night of
25/06/2016.

27/06/2016:

On 27% June/2016 at 9:30 A.M. joint border patrolling along the
Assam-Nagaland Border confronted a group of Naga people and Nagaland
.R. (NP) Bn. the encroachers connected electric wire on the 7 nos post
(B.P.L) insidec Assam Daldali Reserve Forest.

02/07/2016.

1 Another 5 nos clectric post was crected by Nagaland Power Supply
Department (NPSD).

04/07/2016.

4 out of 5 electric iron post that was erected in the night of
02/07/2016 was uprooted by the Forest staff and police. After that a large
number of people came to the spot and re-erected the 4 nos electric iron post
again.

12/07/2016:
it was learnt from the sub-Divisional Cfficer, (Civil) Dimapur that they

Had also had the apprehension of mass people to attempt encroachment in
Daldali Reserve Forest, Assam. The Administrative had called the leader of
the encroachers group and tried to convince them to do away with the idea of
encroachment attempt. sub Divisional Officer (Civil) Dimapur had already
detailed the Magistrate in the Border area for the next day i.e. on
12/07/2016. Mass encroachment attempts. The Additional Deputy
Commissioner Police Dimapur werealso apprised us that tey had already
detailed one company of Armed Personnel for that day i.e. on 12/07/2016 in
the end of the day all the people were sent back and the attempis t©
encroach on 12/07/2016 was averted. It needs to be mentioned that the

Dimapur Administration and Police Department had carried out a very
appreciable job done.
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04/01/2017:

Patrolling team with frontline staff and in assistance of police
personnel of Rangapahar BOP reached Daldali R.F., but encroachers fled
away from the site where they were cutting forest cover of Daldali R.F.

20/01/2017:

Border patrolling team had thwarted the attempts of encroachers wlth
the co-operation and joint effort with District Administrative and Police
Department. A joint patrolling team of Forest Frontline staff of Lahorijan Bcat
alongwith Sri R. Borgohain, Dy. Superintendant of Police, Baﬂq, Karbi
Anglong, Sri Z.R. Khan, Officer-Incharge, Dillai Police Station, Sri _1‘in.ha
Chetry, i/c Lahorijan P.P., Protection staff of Northern Range, Bokolia and
23 19(M) APBn BOP Lahorijan has carried out border patrolling duty and
the team noticed that some Naga encroachers gathering inside Daldali R.F.
for attempt to encroach but the encroachers fled away from the spot.

26/01/2017:

The patrolling team has noticed that 7 Nos. of encroachers who were
constructing a new house in between 16 & 17 F.D. pillars. But the prompt

actions of the patrolling team the 7 encroachers were apprehended with their
constructing materials.

17/02/2017:

A Joint Inspection Programme was carried out from 9:00 AM. by
Forest officials, District Magistrate and Pglice Department. The Team visited
from Rangapahar, Kashiram BOP and Shankartila BOP.During the visit 3
nos. temporary house- 1 hut and 1 Latrine destroyed in presence of Sri J.N.
Rongpi, AFS, DFO, K.A. West Division, Sri N. Singh, APS, Addl. S.P. (Border},
Sri R. Buragohain, DSP (Border) and Sti K. Sharma, ASI i/c Dhansin

Outpost. No person were found at the time of destroying the houses & the
huts and there were no encroachers.

20/02/2017:

Border patrolling team while on regular patrolling detected
construction of canal of by unknown miscreants form Nagaland,
approximately 20 feet in length, 5 feet wide and 3 feet depth near FD pillar
No 8. Inside Daldali R.F. most probably constructed in the wee or early
hours. Filled up the canal with earth & soil on 227 Feb, 2017.

80
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26/03/2017:

Sn Longk: Killing, Fr-1 1/c Lahorjan Forest Check Gate seized 7 nos.
Iron fencing post and a signboard erected by unknown Naga miscreant inside
Dolduii R.F. in presence of Range Glficer, Eastern Range, Rangapaiian 511 D.R.
Rongpi, Addl. S.P. Sri Nanda Singh, S$.D.P.O., Bokajan Sri Pusparaj Singh,

O/C Dillai P.S. Sri K.K. Hajouri, B.O.P. Lahorijan Camp and Beat Officer,
Lahorijan A/C Beat.

25/04/2017:

The team comprising of Sri J. Daimary, ACS, Sub-Divisional Magistrate,
Howraghta, Karbi Anglong, The Addl Superintendent of Police (B), Karb
Anglong, The Assistant Revenue Officer, Diphu Revenue Circle, the Divisionl
Forest Officer, Karbi Anglong West Division and the staff of Eastern Range,
Rangapahar carried out joint survey along the Assam-Nagaiand inter-state
border inside Karbi Anlong area and Daldali R.F. area. Detected graveyard
opposite of Kashiram BOP and nearby road construction inside Daldali R.F.
reported to be constructed by unknown Naga Miscreants. Also detected
erection of Electric post (15 nos.) from Nagaland side perpendicular to FD Pillar
i7 fro FD Pillar 5. 6 nos. temporary huts and brick soiing road and newiy
constructed barbed wire fencing for establishing of Primary Health Centre by

Govt of Nagaland. Discussed to carry out immediate eviction to stop further
enchroachment.

27/06/2017:

Joint Border patrolling team was arranged and executed border
patrolling duty at 8:30 AM. from FD Pillar No. 1 to 6 along the inert-state
border inside Daldali R.F. the patrolling team notice that unknown miscreants
had illegally erected barbed wire fencing with iron post inside Daldali R.F.

30/01/2018:

Border patrolling team detected construction of road with the aid of JCB
of about 200 meters | between FD pillar no 16 and 17 in side Daladali R.F. by

unknown Naga miscreants, but the team could not find anyone on the spot at
the time of detection.

27/04/2018:
Some unknown miscreants from Nagaland side carried construction

works by cutting earth with JCB at Night time were detected by the Border

Patrolling team as they were on regular patrolling near FD pillar no. 7 inside
Daldal R.F. Bamboo fencing were destroyed at the spot.

28/05/2018:

Detected construction of huts by unknown miscreants from Nagaland
side near FD pillar no. 6 by the Border patrolling team while patrolling along

the Assam-Nagaland Border from FD pillar 1 to 16. The spot as identified is
well inside the Daldali R.F.
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18/06/2018:

Horder patrolling team demolished boundary wall constructed by the

'._mllcr‘m':m'rniacreants from Nagaland side in between FD pillar No 7 and 8
uiside Daldall RUF.

24/06/2018:

As a regular patrolling the Border patrolling Team started from FD pillar
No 1 along the interstate border and as they reached near FD pillar No. 7 and
8, they found fresniy constructed brick boundary wail in between, but nobody
was found at the spot, yet again it is inside Daldali R.F.

02/12/2018:
Border patrolling team while patrolling detected construction of
Loundary wall wiili bouiders approximaiely 80 metes mn

FD pillar No. 16 by unknown miscreants and as the labou
team they fled away from the spot.

square sihiape neal
r saw the patrolling

20/01/2019:

Naga miscreant destroyed tne under construction Tengnag BOP by
threatening the labourers as informed. But before the Border patrolling reach
the spot, they already fled away.

28/01/2019:

Border patroliing Team started from FD piilar i 10 16, and as they
reached FD pillar 16, they found 7 nos Iron Electric post erected by the
unknown miscreants from Nagaland side, not yet electrified and the same has

been found near the under construction Tengnang BOP, the place of
occurrence is well inside the Daldal R.F.

0%/0%/2019:
The border patrolling team de-erected 4 nos Electric iron post out of 7

nos post which was erected on 27" January/ 2019 and brought them for safe
custody to Sub-Beat

08/02/2019:

Patrolling team as a regular duty along the inert-state border were on
their way when they saw from a distance that a group of Naga miscreant were
constructing huts and bamboo fencing near FD pillar No. 5 which 1s inside the
Daldali R.F., but when the team reached the spot, they had already fled away.
i8/03/2019:

The border patrolling team de-erected construction of boundary wall in
square type approx 30 mtr X 30 mtr near FD pillar No. 16 inside Daldali RF

; by some unknown Naga miscreants. The labours ran away from the spot on
;ﬁ* seeing the approaching patrolling team.

:

#
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18/05/2019:

I'he border patrolling team destroyed illegal bamboo fencing constructed
by some 22 Naga people inside Daldali R.F. The miscreant fled away before

Y ¥
tie leaun teachied the spui.

28/08/2019:

Border patrolling team destroyed illegal huts near FD pillar No. 16
constructed by unknown Naga miscreants in presence of Magistrate Bokajan,
SDPO, Bokajan, and C/1, Bokajan., Which is well inside Daidali R.F.

04/09/2019:

Border patrolling team while patrolling detected re-construction of
destroyed illegal huts near FD pillar No. 16 which were destroyed on
28/08/20iS and as tne iabour saw the patroiiing team they fled away from
the spot.

28/12/2019:

A meeting conducted between Karbi Anglong District Administration and
Dnmapur District Administration to discuss border issues. Miagistrate Bokajan
Sri Bhaskar Jyoti Kalita directed the Dimapur Administration to withdraw the
Nagaland IRBn which is falling inside the Daldali R.F. and also to destroy the
illegally constructed hut and Bunker which are also falling inside Daldali R.F.

12/01/2020:

A joint patrolling was carried out upto under construction Tengnang
BOP, comprising of SDPO, Bokajan, Sri Padma Kr. Pegu, Magistrate Bokajan,
Bhaskar jvoti Kalita, OC Dillax PS, Sr1 Ranjit Hazarika, i/C Lahorijan Forest
Check Gate along with Police personnel and Forest Staff. The team detected
one nut iliegaily constructed by some unknown miscreant near F.D. Piiiar
No.16 inside Daldali R.F. The same was demolished by the team.

10/07/2020:

Border Patrolling team detected felling trees and jungle clearings approx.
Une heclare area inside Daldail R.F. near Tengnang BOP by some miscreants.
Nobody showed up when the Patrolling team reached the spot.

13/07/2020:

Border Patrolling team detected felling trees and jungle clearings inside
Daldali R.F. by some miscreants from Nagaland side and a camp hut was
under construction by some labourers who fled away on seeing the Patrolling
team. Later the camp hut was destroyed by the Patrolling team.

01/09/2020

One hut illegally constructed by some unknown miscreant inside Daldali

R.F. near F.D. Pillar No. 10 was detected by the Patrolling team and the same
was demolished.
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09/09/2020:

Border Patroling team were hindered in performing duty by the
Nagaland IRBn and threaten the team of dire consequences.

i5/10/2020:

Two huts illegally constructed by some unknown miscreant inside

Daldali R.F. near F.D. Pillar No. 8 was detected by the Patrolling team and the
same was demolished.

22/10/2020:

Constructing one Bamboo hut by about 60 to 70 person in numbers
from Rilan Village of Nagaland across the border was detected by the patrolling
team inside Daldali R.F. near Disapur area. The patrolling team tried to stop
them but they were reluctant. Later the SDPO, Bokajan rushed to the spot and
stop the illegal work and the people from Nagaland were sent back.

23/10/2020:

A meeting was held at the place where the bamboo hut was built on
22/10/2020 at about 12:00 noon between the Assam Government Officials
and the Nagaland Government Officials along with the villagers of Rilan Village
from Nagaland. After a threadbare discussion it came into conclusion that both
the officials from Assam and Nugaland ugreed (o maintain status-quu by

; stopping all the activities of newly constructed hut and no new activities
“ should take place inaide Daldali R.F. along Assam Nagaland inter statc border,
: until the meeting held between the two States higher authonties. Also it was

discussed thal both the side will maintain paece and lranquility as a
brotherhood.

03/11/2020:

The Border Patrolling Team, while patrolling along the Assam-Nagaland
border, detected five nos. erected electric post in between F.D. Pillar No. 1 and
2 inside Daldali R.F. A WT Message was intimated to the higher authonty.

04/11/2020;

ACF, Sri P. Kro, i/c Eastern Range Rangapahar along with the Border
Addl. SP, Karbi Anglong Sri Hamanta Barua, APS visited and found the five
nos electric post erected by the miscreants from Nagaland which is well inside
Daldali R.F. Also the area was being guarded by the Nagaland IRBn Armed
Force and fencing were also erecred along the streams. An FIR was lodge by
the Forest Beat Officer, Lahorijan Account Beat and also the matter was
intimated to the Divisianal Forest Officer, Karhi Anglong West Division

09/11/2020:

iilegai construction of road carried out using JCB Dy the miscreants irom
Rilan Village across the border near F.D. Pillar No. 1 inside Daldali R.F. was
intercepted and restricted by the Forest Beat Officer, Lahonjan Account Beat.

But as the staff left the place of occurrence, they continued the activities. A
WT Message was intimated to the higher authorities.
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10/11/2020:

Mlaf:n:anta from Rilan Village across the border continued their illegal
construction work near F.D. Pillar No. 1 inside Daldali R.F. guarded bv the
Nagaland '_tRBn Armed Force in spite of repeated request from the Forest staff
on duty, instead they informed that they hold Land Patta issued by the
de Government claiming the land area belong to Nagaland. SDPO
BOka,;an Sri John Das, APS was informed of the same and later rushed to the
spot in the evening at about 5:00 p.m. along with SI Sri manujal Goge! 1/C
Lahonjan PP and Forest Beat Officer, Lahorijan Account Beat and Staff, but
the miscreants had already left the Place . An FIR was lodge at Dillai PS by the
Forest Beat Officer, Lahoryan Account Beat in this regard.

11/11/2020:

A discussion was held among the ACF Sri P. Kro i/c Eastern Range
Rangapahar, SDPO Bokajan Sri John Das, APS and Sri Venkato Chisi (NPS)
ACP Dimapur West who was representing the Nagaland Government. puring
discussion Sri Venkato Chisi (NPS) ACP Dimapur West claimed the said
et vachied fand wen Lelvuyg w Nagatand and Paila had been issued [ul Uie
same by the Nagaland Government. The local people of Nagaland had produced
photocopies of the said Patta and other relevant documents in presence of Sn
Venkato Chisi (NPS) ACP Dimapur West and SDPQO Bokajan Sri John Das, APS,
ACF Sri P. Kro i/c Eastern Range Rangapahar, SI Sn manuijjal Gogoi 1/C
Lahorijan PF and Forest Bear Officer, Lanorjan Account Beat and Stail. it has
also been found that FD Pillar No. 1 and 2 of Daldali R.F. had been removed
which is a violation of status quo as it is not only the boundary pillar of Daldali
R F. but also represent the interstate boundary of Assam-Nagaland. ACF Sri
P. Kro i/c Eastern Range Rangapahar and SDPO Bokajan Sri John Das
requested Sri Venkato Chisi (NPS) ACP Dimapur West to stop the ongoing
illegal activities within Daldali R.F. along Assam Nagaland border for the sake

of Law and Order situation and maintain peace and tranquibty in the border
areas.

14/11/2020:

The Authority of Karbi Anglong Autotnomous Council, lead by the
Honourable Principal Secretary, KAAC S S.K. Das, ACS, Deputy
Commisioner, Karbi Anglong Sri Chandra Dhwaj Singh, ACS, SP, Karbi
Anglong Sri Debojit Deori, APS, Spl. PCCF, Kardbi Anglong, Dr. Abhijit Rabha,
1€ Jgint. Scerctary Sri Hilaricus Millick, ACS, Divisional Forcst Clficer, Karbi
Anglong West Dvision Sri J .N. Rongpi, AFS along withpolice personnel and
Forest staff visited and found that illegal activities are going on carried out by
miscreants from Rilan village of Nagaland guarded by the IRBn armed Force of

Nagaland.
12/12/2020:

Erected Iron poles by the Naga encroachers near FD pillar No. 1 & 2,
when tried to stop by the Forest personnel were physically and verbally
assaulted by the Nagaland IRBn who came to their rescue.
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19/01/2021:

While on duty, the Patrolling team saw illegal construction of road with

JCB approximately 100 metres and at the same time clearing jungles near FD

Piliw No. 17 inside Daldali RF. Ly tic Nuga miscieanis wheu OC Dilles P.3.
came to the spot and stop the work, they fled from the spot.

15/02/2021:

’i'he Border patrolling team detected jungle clearance of about 3 hectares
approximately in between T'D Miar %o, 17 and Shankartila DOT, and alsa earth
with JCB behind Shankartila BOP by unkn

own miscreants.
20/02/2021:

A mob of Naga encroacher tied construction of Bamboo hut in between |
FD_Pillar No 17 and Shankartilla BOP inside Naldali R F Later The OC Dillai
P.S. took stock of the situation and sent the mob back.

07/03/2021: |

Border patrolling team destroved /dismantied all the fencing and hut
conatriicted inside Naldal RF hv the nnknown miscreants fram Nngnlnnd
side starting from FD pillar No. 16 10 \7.

08/03/2021

Group of 40-50 Naga people started construction works like erection of -
iron fencing post with barbed wire near FD pillar 17, also constructed village '
road with excavator. The Border patrolling team destroyed the iron post and

other construction works and after long hours of exchange of words the group
of Naga people fled from the spot.

05/04/2021

Naga miscreants 70-25 in numbers suddenly came to the Central
Nursery Camp with arms, threatened the Forest staff & AHG personnel at
gunpeint to get out of the barrack and o flee from the spot leaving everything
behind, and then the miscreants burnt down the barrack to ashes.Very

nnfartunare that 8 nos Rifles were alsn hunmt dnwm
05/05/2021

Border patrolling team found some 10-20 men and women construcung
camp hut near Shankartila BOP inside Daldali R.F., when asked to stop, they
replied and claimed the area to be part of Nagaland.

10t to 15 /06/2021

Massive encroachment achvities Were detected along the inter-state
boundary from Nagaland side by the Border patrolling team. The team had to
intervene every day, but the encroachers were repeating the same every day.
05/07/2021

Some Naga miscreant men and women were clearing jungles near FD

pillar No. 6 which was detected by the Border patrolling team and as they saw
the team they fled from the spot.
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31/07/2021
Construction of 5 nos temporary huts and er
by the Naga encroachers detected near FD pi

i b2 . > . -
tediil. THE Calll fiul desu vy o aliu boil puUsL el

n of 11 nos ron fencing post

ectio
patrolling

llar no. 8 by the Border

uved Ly the Tean.

the Naga encroachers at

5 nos temporary huts by
8 by the Border patrolling team. But

09/08/2021
Re-Construction of
the same spo” ¢erected near FD pillar no.

ahade (annd 2 the cpot.

nobedy foun

team detected illegal

27/08/2021
the Border patrolling
al Welfare

whie on regular duty,
dali R.F. by the so called Border Trib

ceanng of jungle inside Dal
thev paid no attention to the feam.

Sovery, When asked 1o stoD,

037112021 |
S nos electrical iron post erected were found by the Border patrolling
2, probably erected early morning hours by

eam in between FD pillar No.l &
me Naga miscreants. No one was seen during the time of detection.

-3 S0
oty 13/12/2021
i S While on duty, the Border patrolling team saw some Naga miscreants
:; under the banner of Border Tribal Welfare Society tried to construct new
, houses inside Daldah RF, but the team did not allow them and sent them back.
09/03/2022
detected re-constructed Barbed wire fencing in
de Daldali R.F. which

Border patrelling team
between FD pillar No.l and 2 behind Lahorijan BOP insi
r 2020

was earlier ohiected and ahstructed in the yea

10/04/2022
jilegally constructed 4 nos bamboo huts by the Naga miscreants were
side Daldali R.F. by Border patrolling team.

dismantled near Rilan Village in

04/05/2022
Border patrolling team dismantled the illegally constructed 1 no. hut
detected on the 6™ April/ 2022 near Disapur inside Daldali RF.

14/06/2022
g team detected jungie clearing approximatery 2.5 bigha
de Daldali R.F., adistance of about

Border Patroiiin
by 20-30 Naga people in Dikhangsi area insi
_state border. The miscreants warned them and they

1.5 Km. from the inter
fled from the spot.

n along the inter-state border of Assam-
Nagaland was carried out by a team COMPprising of Protection Range, KA West
Division, Protection Range, KA East Division, Eastern Range, Rangapahar and
Police Personnel from Dillai P.S., and Lahorijan BOP personnel.
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Encroachment Removal
Name Total T " 3
i e .:;:"‘-m :::t:':l::!jmio? drives done to clear encroachment during Remarks
| RF/PA RF/PA | E s i
ereachment Nq. 0.1‘ - Area Cleared No. of Settlementshutments
Eh'rlctmnijecnon demolished/HHs Ejected
Daldali | 123.32 s
R | Sq kM 20 hectare 15 times 8 hectare 55 Huts Most of the
5 _ 16.0 : (Appl'OX) (Approx) houses/huts
WR{F e RM 6 hectare 6 times 2 hectare 8 Huts |- oum
: (Approx) (Approx) S ke
.| cleared
L areas
Submitted,
(
L L]
Range Forest Officer
iflc Eastern Range, Rangapahar
Karbi An #vision; Diphu
U Eastern Range,
Kardi Anglong Vest
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period (2020.21)
| Area Cleared

3
2 hectare

(Approx)

(Approx)
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KARB| ANGLONG AUTON
. ) ‘ ' ' OMOUS Counen,
OFFICE OF THE RANGE FOREST OFFICER:: EASTERN RANGE, RANGAPANAR

:;\:‘.l J\Nl“_.“Nﬁ_ WEST DIVISION; DiPHY
1 ndl 2008.24 ) hu[ﬂfr_' (‘-;rl' TS jﬁji

Memo. No. ER Encroc
To,

The Divisional Forest Officer

Karbi Anglong West Division, Diphu

Sub. - :;mm:dmg of Patrolling report Submitted by Beat Officer, Lahorijan Account Beat

Memo No. LV/Border Development/44/2023-24/50 Dtd. 28/03/2023

With reference to the subject cited above, | have the honour to forward herewith
the report submitted by Beat Officer, Lahorijan Account Beat Office that while performing
& normal regular patrolling duty by the Lahorijan Sub-Beat Officer & his subordinate
staffs went inside the Daldali Reserve Forest regarding the Construction of the Assam
Police Commando battalion training camp constructed inside Daldali Reserve Forest and
ask for valid documents i.e No Objection Certificate (NOC) and Forest Tax Clearance
from Karbi Anglong Autonomous Council or Environment and Forest Department but
could not produce due time except work order letter of the construction is continue in
progress.

Thus is for favour of your kind information and necessary action.

Enclosed: -  As Stated above. Yours’ faithfully

Range%m—tl’%

V/c Eastern Range, Rangapahar
Karbi ‘Ride Parsbtoombay 15100
Pl
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Receipt
To,
The Forest Beat officer
Lahorijan account Beat
Under Eastern Range Rongapahar

West Division, Diphy,

Dated :- The 28" of March 2023
Sub :- Patrolling duty report

Sir,

. With reference to the subject cited above | would like to r
that while performing a normal regular patrolling duty of the Lahorijaner;:s:ou
Sub-t?eat staffs today at around 9.00 am inside Daldoli Reserve Forest meet and
enqulfe the newly under construction company of the Assam Police Commando
Battalion training camp and ask for valid documents |/e . No objection certificate
(NOC) and Forest Tax clearer certificate from Karbi Anglong Autonomous Council

(KAAC) or Forest and environment department but couldn’t except work order
letter, the construction is continuous in progress.

This is favour for your kind information and necessary action.

Enclosed :-1. Work order copy
2. Photograph at side construction.
o Mot LT [Bordia b»mlnpw«i’/uu/‘zauda./ S0 patd s
Porersardhad i oniseinn ) € Uhe R.0: £ [Ronye,
% | P
M,ﬁ?cim.uw A SapaL ey e Sri. Longki Killing Fr-1

‘61’\& Gurb- Boasq : aad Tl ‘"‘t“’“ I/c - Lahorijan Forest Sub-beat Office
b B Nﬁm cmdm :i West Division, K/A, Assam

| P Commnrsande I ; :—IW'\ .‘ (:-::K

Or fpsena c{tw, ind M{mmhm hhnr&:bm

Forest
'\J.Lt_m&l\_ao @ JIn v “mhn’&.
<
"
Eﬂmwhf;ﬂu
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1 8@2( L
=+ mAT TR MOVRING CORPORATION LTD:::REHABARL:GUWAHATI-S

No.: APHCICS/T2021:22/ 129

ISSUE NOTICE TO PROCEED WITH WORK
Te,

/WS Badri Ral & Company,
l DUMIUN ML, Ly, o e -_J

Assam — 7866002, Phone No: 0374 - 2800588, 97060 - 65837
Emall id: bredin@gmall.com

'Mufmmmwm-w_um-mm

MWW Procurement & Construction (60 R unees One Hendred Forty
MOGE | BIust ) & vseme -~

Cmmwummmndhmsm-mw.

- 10-08-2022
Ref: 1) This office PWO No.: APHC/CS/7972021-22/22 Date:

ll‘m submission o W b fae Dacfnemance Securily
i U‘Ullm VI it aermmee 3= — Cnu
bearing No.: mmomngs,a;“nd.z 02-11-2022 amounting Rs- l.!!.:;.::ﬂ (Rtpu:f ?c'i:;',l e
inety Two l.-khnhynmﬂnnﬂm-ﬂudrdwﬁhﬂ.m MW“-M S
h e Crnul ' NNMWND no:‘adrheﬂndrdwom).
e ........F.m . Saeurity hearin . 0S43NDLG00027023,
2.44.18.571.00 (Rupees rty Four Lakhs Right i
mmm 79,99 Crore Lakhs devenry rvime
:m g ting P:s 1.51,1’9,993.00& Baf:upm One . }mpmum T
Puﬁmmmw““dbmmsm m;:.}: gmmﬂﬁ} 70001, Dtd.: 03-11-2022 mo..h ml';l;,ﬂ.:‘l:
mumequrmmLMthyﬂmemm )

; ._z_..=.;._k.m.*mrsmmumdmdhwy}mfrmu
UPPOITICU e m—r'-v-----—- . ®
date of handing over of sife.

\‘oumquicdnuunm:wmk uwcmum;\gwﬂ.

7 ’ of Contract Agreement
Encla; Copy

¥ ours faithfully -

A

ic§ Engineet,
Assam deﬁmcw Lid.
A1 Rehabari, Guwahati-8.
' Date :-

Lgemo No APHC CS U022
Copy To- .
i REIC LATARILS Ransibanes =8

o 4 ecam Dalics Honsino Corporation iud. Rehabari,
Guwahat - . Tor fayour of kind informatien

- iti i 6 Wor
[IK l 1 §1478 1 .ll Secrelin o i LFL Yy W r. LS Ei e & I h“m’ D:PL Dlsp“n Gtﬂl‘lhl‘.l -
. 3 H t : L 4! > W Avsam (i 41" (3] i h

L“‘J 1ﬂfﬂllli.!l' won

e i Guwahati — 6 for favour of kind
1 e Comimissionet W the Gt o1 Acsam, Home & Political Dept. Dispur,
3 Thetys
information

-
-

[ R -

. . Datisieat Nant Micnor. Guwahati = 6 for favour of kind
@ LI DEAAe ey dar sewe oSS S
nfermation

Ly - i i ﬁmﬂrw
] lt"' ‘Lﬂ- F!ng mm" l'bm #h] Pl'hh‘ ”l"'.lSl.lg CGSPON.HUII. l'-d- Rﬂmh GUWM ol ‘. Iu
R
L l]w l'{i'ﬂ N ll“'l.'c\'h“- GE'ICIﬂ 'U‘i [ \‘Iiu- ‘-\ﬂ c ) Assam, Gu“mu fol rlliol-ll 'Df,w w
i : ﬂm’ \"I\J»“ C!.}O B Dﬂndou. K..I’h - M‘Iw in :} AF ‘m) m
! lm L ofiang . o ab3 .

ey A
The T xecutin 3 information and necessary acuon. v \ X
i g Elect.). APHC Lt t‘on‘ . : 0

2 m:::: Ild-::nk-un.a-r,i APHC Ltd, Jorhst Sub Unit fo;r Iql‘w(;‘;d M?U‘:J,badm‘ L

) lz‘il;:li‘ Tent H:m: & Consultant LLI‘._P!E‘IC . ﬁ-ﬁﬂ. ~Nalini Road Guwahati

" "-'hiihﬁ Ph 99844 = 31704, for fasour at"tnlm'mu on.
11. Ac .mr;l pranch, APHC L1d. for information.

W
Chiel Engineer, ‘ﬁ;@
i Iousing W
94 e p:lm. Cwwahati-8
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oF THE H};[‘E;.: r;(q)uwm(.} ;b 1 UNUMOUS COUNCIL
Mmililcn KAlitn] Aﬂcmmlﬁc' FiC ER: EASTERN RANGE, RANGA PAHAR
emo Ng, | U
ER/ Encl‘oachmenl 411202324/ -
To.

Dated: - 27 1 A7 rnne

The Divisional Forest Officer
1 Anglong, West Division; Diphu

S“bi‘submiminn af pnnmnnlq—- s TV

Co insi T
oiucted inside Daldalj Rp, e Mg o1 nut which was illegally

- m&ChmM ' -
1 R
i | ,Dﬂled, 33)‘0 0023

gal con i
stmct:on'czf terr?porary hut near Nagaland gate which falls within Daldat;

Rmﬂ!ﬂ | Ay e— ™ e P
had demolished the aforementioned put - "2r8¢ Lahonjan Sub-Beat and his staff

This is for favour of your kind information and necessary acti
on.
Enclosed:- 1. BO TeRart ~am

( |D"| - Ql .(
Rance Foreact Meeh

i/c Eastern Range,
K/A West Divisi i
sn& Diphu

o Ao e ot
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ForestOticer 18
/ e iy e

OMTICE o i Fop AW conir,
' "R LAHORIJAN A
UNDER EASTERN RANGE, RANGAPAHAR:;Kanaifb?gfgn%mm

Mam~ W1 v v = .
TR VSRV & L LVL I L L i " m"ed s J_g__,’iam]
To,
The Range Forest Officer,
V/c Eastern Range, Rongapahar

Karki Avalac 11, e

= - © o= anansaiy u1|.ﬂ.l|.l

Sub: - Encroachment Report.

Respected Sir,
Wth Fia wenmid T seneifid s I = yvu icgaraing ne encroachment

activities and duty execution along the Assﬁm-Nagxlmd interstate border.

That sir, on the 14™ of July 2023, as per the report submitted by the in-charge of Lahorijan

Sub-Beat Office stating that they have been informed by ASI Jiten Gogoi i/c Lahoriian Police
Pa"nl pﬂ“ e .A_l_......:un \.n- tul.lll”ll‘l-l’ nut near N&y’aﬂd w Whi.d'l &“S

Wl.ﬂ'lil'l— Daldali Reserve Forest. Thereafter Sri Longki Killing, Fr-I and his staff had
demolished the aforementioned hut. The GPS co-ordinate of the place of occurrence is

mentioned in his report which is enclosed herewith.

Thie sn Fae Saa. . ~ . i
-= g e mass aviHIGUVIL WU NECESSATY ZCtioN.

Enclosed: - Patroiling duty report along with photograph copy

Yours faithfully

Beat Forest Officer
Lahorijan Acct. Beat Office
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To,

The Forest Beat Officer

Lahorijan, Account Beat Office

Eastern Range Rongapahar, Karbi Anglong '

West Division, Diphu |

Dated on 14th July 2023,

Sub: - Patrolling duty report.
Sir,

With t_nost humbly and respectfully to the subject cited above, | have the
!mnour to inform you that, Sri Jiten Gogoi 1/C Lahorijan Patrol Post (P.P)
informed us and then | arrange my subordinate staff march and reached on the
spot have found one illegally builded temporary bamboo hut and demolished

it by the team around 5.30AM near Nagaland gate NH-36 inside Daldali
Reserve Forest GPS recorded as 25°54.2330’N 93°40.8880E.

This is favour for your kind information and necessary action.

Photo Copy enclosed:-
1. Photocopy

Lahorijan Sub Beat Office
West Division, Diphu, K/A
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KARBI ANGLONG AUTONOMOUS COUNCIL

OFFICE OF THE RANGE FOREST OFFICER: EASTERN RANGE, RANGAPAHAR
KARBI ANGLONG WEST DIVISION:DIPHU

Memo No.ER/ Patrolling duty/ 63/2023-24/ 124 Dated: ¢/ /03 /2023

To,
The Divisional Forest Officer

Karbi Anglong West Division
Diphu,

Sub:- Forwarding of patrolling duty report.

Sir,
With due respect, | would like to forward herewith the patrolling duty report submitted

by the Beat Officer, Lahorijan Acctt. Beat Office regarding the encroachment attempt made by
e miscreant from Rilan village of Dimapur, Nagaland. The detail report submitted by the

1 ; A :
1/C, Lahorijan Sub-Beat alongwith the Beat Officer’s forwarding letter is enclosed herewith.

This is for favour of your kind information and necessary action.

Your’s Faithfully

Range For
Eastern Range, Rangapahar
Karbi Anglong West Division.

Range Forest Officer

V¢ Eastern Range,
Kardi Anglong w::m
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KARBI
OFFICE OF Thp :SSGLONG AUTONOMOUS councry,

T BEAT OFFICER:
UNDER EASTERN RANGE, RANGAPATLAR (.1 PPAT

Memo No. Ly,
0- LV/Border Patrolling./ 59 0023-24/2‘:1 Dated: -_[_‘Z/ﬂ/m-'
To
The Range Forest Officer

Eastern Range, Rangapahar
Karbi Anglong West Division,

Sub:- Forwarding of border patrolling duty report.

Sir,

With reference to the subject cited abov: i
€, | would like to forward herewith the ol
duty report submitted by the Sub-Beat Officer, Lahorijan Sub- Beat regarding the encrzm;m.m

attempt made by some miscreants from Ril report
an villa
submitted is enclosed overleaf, T S,

This is for favour of your kind information and necessary action.

Enclosed:- As stated above.

Yours Faithfully
S

S ——— G —— 1
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To, e
I‘h""?ﬂz?:gug:ﬁﬂcgt Office
Karbi A"'S'Onik\:i’negtl pDai};gbn, Diphu
Dated: The 9" of September, 2023
Sub: Patrolling Duty Repont
Sir,
With refere

i . _ncemmesubjectcitedabovelwouklliketorcpnnm u that as
mfm{uauc_ln mce!ved through a telephonic conversation from the Ofﬁc,: lnclwyﬁ
DﬂlmPolwcSmuonSﬁNinuSaﬂda.IwcmdmglyamngedmySubmdinammﬂiand
o mmeSpqt.Onmchmgthespotﬂimitwasfoundd\atwmcunknownNap
Iscrean tstofRﬂa.anﬂhgefromNasaland side were carrying out encroachment
ml&ed?ar}ngjungkandmoﬁngcanhformnmmofmadSbyusing
cm;avatm(llCB) inside Daldali Reserve Forest. Meanwhile O/C Sri Nitul Saikia Dillai
_Pohce Station and I/C ASI Jayram Payeng Police Patrol Post, Lahorijan Camp
mncmeptedtheenaoachmmdswppedthecomuucﬁonworksandﬂnenmachas

went away from spot. The G.PS co-ordinates of th ion i . 3
and93°40.8050’ E. of the location is 25° 53. 8540' N

Thisisforfavorofyourkindinformaﬁouandnecessaryacﬁm&omyouund.

Enclosed: Photo copy
!
Sri Longk Killing, Fr-I
I/C Lahorijan Forest Sub Beat Office
K \00“’ ’ Sub Begt
\-64 ﬁhh “cnu
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KARBI ANGLONG AUTONOMOUS COUNCHI
E OF THE RANGE FOREST OFFICER: EASTERN RANGE, RANGAPAHAR
KARBI ANGLONG, WEST DIVISION; DIPHU

Memo No. ER/ Encroachment /41/2023.24/ 7 / Dated:- 2/ / 07 12023

To,
The Divisional Forest Officer
Karbi Anglong, West Division; Diphu

Sub:-Submission of Encroachment Report at Lahorijan Acct. Beat Office jurisdiction under
Eastern Range, Rangapahar,

Ref: - Memo No. LJ /Encroachment/21/2023-24/ €, Dated: - 17/07/2023
Sir,
With reference to the subject cited above, 1 would like to forward herewith the
Encroachment Report submitted by the B.O. of Lahorijan Acct. Beat Office stating that on

6/07/2023 while patrolling they have noticed Sign Board put up in illegally constructed
houses by some unknown miscreants near Shankar Tilla B.O.P along the Assam-Nagaland

interstate boundary. As stated in the report the frontline staff had removed all the sign board
from the above mentioned piace of occurrence.

Therefore, | request your kind intimation with the higher authorities regarding this
issue and your kind intervention would be must appreciated.

This is for favour of your kind information and necessary action.

Enclosed: - 1. B.O. report copy

Yours Faithfully

‘5{’ Range Forest Officer
i/c Eastern Range, Rangapahar
K/A West Division, Diphu
Range Forest Officer
¥ Eastem Range,
Karbi Anglong West
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Receipt
Date

KARBI ANGLONG AUTONOMO

US COUNCIL

OFFICE 0‘;}1{1-[{313 FOREST BEAT OFFICER::LAHORIJAN A/C BEAT OFFICE
UND ASTERN RANGE, RANGAPAHAR: KARBI ANGLONG

Memo No. LJ /Encroachment/21/2023.24/ é Dated: - | / ®F o2
To,

The Range Forest Officer,

i/c Eastern Range, Rongapahar

Karbi Anglong, West Division: Diphu
Sub: - Encroachment Report.

Respected Sir,

o With due respect, I would like to inform you regarding the encroachment
activities and duty execution along the Assam-Nagaland interstate border.

That sir, on the 6" of July 2023, as per the report submitted by the in-charge of Lahorijan
Sub-Beat Office stating that while patrolling they have noticed Sign Board put up in Illegal
constructed bamboo hut reading as “FOREST LABOUR SHED UNDER EAST DIV.
DALDALI R/F KARBI ANGLONG KAAC ASSAM” by some unknown miscreants near
Shankar Tilla B.O.P along the Assam-Nagaland interstate boundary.

On being informed I instructed the Sub-Beat in charge to remove the sign board and
seize the same as it was violation of forest offence and he took action accordingly

Therefore, I request you to take up the issue with higher authorities and kindly
intervene in this matter.

This is for favour of your kind information and necessary action.

Enclosed: - Patrolling duty report along with photograph copy

P‘A Yours faithfully i
WK F
(\ Beat Fo
N\ Lahorijan Acctq:"le‘lfu Office
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The Forest Beat Officer

Lahorijan Acct, Beat

Under Eastern Range, Rangapahar
K/A West Division, Diphu

Date:- 06-July-2023

Subject: - Border patrolling duty report.

Sir,

With reference to the subject cited above, | have the honour to report you
that today on 06/07/2023 at around 6.00AM, | along with Lahorijan Forest staffs
and co-operation of BOP Lahorijan 23™ AP (IR)Bn arms personnel went for border
patrolling duty along the Assam-Nagaland border.

While on patrolling the team removed the sign board which were illegally
erected by unknown miscreants written as ‘FOREST LABOUR SHED UNDER EAST
DIV. DALDALI R.F KARBI- ANGLONG KAAC ASSAM'. on today 06-07-2023 at around

9.00AM. The following properties materials were brought and kept under safe
custody at Lahorijan sub beat office.

Enclosed herewith

?
1. Sign board photo oﬂ Y
2. Seizure list

Yours faithfully
Sri Longki Killing Fr-1
I/c lahorijan Sub-beat
office

D Best Tl
Ladusjan Fores: avsic Cule

A/A (%) Duinten, Dpia
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SEIZURE LIST

Date and Time: . 06-07-2023 at around 9.00AM

Flace ot : i

Occurrence: - Near F.D Pillars no-17 under Daldali Reserve Forest
By whom seized/ detected: - Srj Longki Killing Fr-1
From whom Seized: - Unclaimed

R e
eference: - 1. Assam Forest Regulation Act 1891 Voll (Vi)
2. Forest Conservation Act 1980 (Sec-2)

Today.un 06-07-2023 | Shri Longki Killing Fr-1 I/c Lahorijan Forest Sub Beat under
Lahor!!an account Beat Office, West Division, Diphu. The Frontline Forest Staffs of
Lahorijan Sub Beat have seized the signboard inside Daldali Reserve Farect naar

F.U Fillar No-1/ and the following properties were brought and kept under the
safe custody of Lahorijan Forest Sub-Beat Office.

2€iZea wiaterials

1. Signboard & oS

Witness

1. Mr. Deben Rongpi Fr-|

2. Mr, Surya Rongpi FGD

3. Mr Raniiram tarana M /D
4. Mr. Bidyasing Timung M/R
5. Mr. Rupsing Timung M/R

Seizing Officer
3 1 bl Y " -
i QLY

l [t o b"‘f

ot
Sub Beat Ofice
WA (W) Dusinton, Dipin
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KARBI ANGLONG AUTONOMOUS COUNCIL
OFFICE OF THE RANGE FOREST OFFICER: EASTERN RANGE, RANGAPAHAR
KARBI ANGLONG, WEST DIVISION; DIPHU

Memo No. ER/Encroachment/41/2022-23/ /6 2 Dated: - /2 / // /2022

To

The Divisional Forest Officer
Karbi Anglong, West Division Diphu.

Sub:-Forwarding of report submitted by Beat Officer,Lahorijan Acctt Beat regarding the
eviction cum sensitization programme at Tinbangla Sub-Beat jurisdiction along the
National Highway.

Sir,

With due respect I would like to forward herewith the report submitied by the Beat
Officer, Lahorijan Acctt.regarding the eviction cum sensitization programme at Tinbangla
Sub-Beat along the National Highway. And that as per your verbal instruction a sensitization
cum eviction programme was held on 03/11/22 towards the encroached areas along the
National Highway in the presence of Sri J. N. Rongpi, DFO, Karbi Aanglong, West Division,
Sri Pronob Terang, ACF, I/C Southern Range, Bokajan, Sri Babul Rongpi, R.O. I/C Central
Range, Diphu and Sri. Mondol Engleng, RO, Protection Range and along with other frontline
staffs from Central Range Diphu, Central Range Manja, Protection Range of both East and
West Division and Eastern Range, Rangapahar.

During the programme 5(five) nos. of temporary structure was dismantle and
destroyed.

Enclosed:- Beat Officer’s report copy.

Yours Faithfully

rane B

/c Eastern Range, Rangapahar
4 K/A West Division, Diphu
Range Forest Officer

Rt
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KARBI ANGLONG AUTONOMOUS COUNCIL
OFFICE OF THE FOREST BEAT OFFICER::LAHORIJAN A/C BEAT OFFICE
EASTERN RANGE, RANGAPAHAR: KARBI ANGLONG, WEST DIVISION; DIPHU

MO NO. LJ /ENCIOACNMENU £ 1/ £V£4-231 | X Mg, - vy A D 12VLL

To,

The Range Forest Officer,
Ve Eastemhnge, Rongapahar

Ewan wru J\llbl\lllb AAR S AR AV T ul‘)““

Sub:-Submission of report regarding the eviction cum sensitization programme at Tinbangla
Sub-Beat jurisdiction along the National Highway.
air, .
. - -
With due respect I would like to inform you that as per your verbal instruction a
sensitization programme was held on 03/11/22 towards the encroached areas along 'thc
National Highway in the presence of Sri J. N. Rongpi, DFO, Karbi Aanglong, West DI\"IS!_OI'I,.

A Rt LI N N e
ares & swsswas = wasmapyy 4 Shs ) A S MALLLIMLLL S lamiimEy s wessayamsiy B e = it Bt

Range, Diphu and Sri.Mondol Engleng, RO, Protection Range and along with other frontline
staffs from Central Range Diphu, Central Range Manja, Protection Range of both East and
West Division and Eastern Range, Rangapahar.

Nurino the nrnoramme S(fAwve) nne  of temnorarv etructure wac dicmantls and

destroyed.

This is for favour of your kind information and necessary action.

Enclosed:- Photograph taken during Eviction Program.

Yours faithfully
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Photograph of eviction cum sensitization programme at Tinbangla Sub-Beat
jurisdiction along the National Highway.

Submitted
Beat Fofegd Officer
Lahorijan Acct. Beat Office
Under Eastgm Rapgapahar
Lana® \gapandt
Eﬂﬂ\w R Qd
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KARBI ANGLONG AUTONOMOUS COUNCIL
OFFICE OF THE R;ANGE FOREST OFFICER: EASTERN RANGE, RANGAPAHAR
KARBI ANGLONG WEST DIVISION:DIPHU

Memo No. ER/ Encroachment/yy /2023-24/ 2727 Dated: - 22/ // /2024

To

The Divisional Forest Officer
Karbi Anglong West Division, Diphu.

Sub :- Encroachment Report
Sir,

With reference to the subject cited above, | would like to inform you that on_the 21" of
Nov/2024, a joint border patrolling was executed comprising of police personnel from Dhansiri Outpost
and Forest personnel of Eastern Range, Rangapahar led by myself along the Assam and Nagaland
interstate border. The police team was led by the 1/C of Dhansiri Police Outpost. The patrolling team
were accompanied by Sri. Bibison Tokbi, AFS, Divisional Forest Officer, Karbi Anglong West Division and
Sri. Dilip Mili, APS, DSP (Border), Karbi Anglong.

During the patrolling, 6(six) nos. of illegally newly contructed bamboo structure houses was
detected in Dikhangsi area inside Doldoli R/F. It is suspected to be constructed by some unknown Naga
miscreant from Nagaland with the intension of encroaching over the forest land. The newly constructed
houses and 3 nos. boundary pillars were dismantled and destoyed by the patrolling team in presence of
the above mentioned accompanying senior officers. The detail geo tag photograph is enclosed overleaf.

This is for favour of your kind information and necessary action.

Enclosed:- As stated Yours’ Faithfully,

Range[/&:ﬂ@m

Memo No. ER/ Encroachment/4) /2023-24/ 2727 % Dated> 20978 VY O304
Copy to:-

1. The I/C, Dhansiri Police Outpost, Dhansiri, Karbi Anglong for favour of his kind information.

L2./Ol'flt:|a file.
Rmm

i/c Eastern Range, Rangapahar
K/A West Division
Range Forest Officer

Uik Eastem Range:
Karts Angleng \West
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Submitted

Range Fore l| ce
I/C Eastern Range, Rangapahar

Karbi Anglong West Division
Forest Officer
tk Eastemn Range,
Karbl Angiang \West Divison
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I/C Eastern Range, Rangapahar
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KARBI ANGLONG AUTONOMOUS COUNCIL
OFFICE OF THE RANGE FOREST OFFICER: EASTERN RANGE, RANGAPAHAR
KARBI ANGLONG, WEST DIVISION; DIPHU

Memo No. ER/Encroachment/41/2022-23/ 227 Dated: - /0 /_©7 /2023

To,
The Divisional Forest Officer
Karbi Anglong, West Division; Diphu

Sub: -Forwarding of report regarding Encroachment at Lahorijan Sub-Beat.
Respected Sir,

With reference to the subject cited above, I have the honour to forward hcrcwrth the
report submitted by B.O. Lahorijan Account Beat. As per his report altogether, 6(six) nos. of
illegal huts constructed by unknown Naga encroachers were dismantle during the patrolling
duty with the help of police personnel of Lahorijan Police Patrol Post led by I/C SI Sri Jiten
Gogoi. The place of occurrence is near FD pillar No. 1 behind Lahorijan Sub-Beat and 1s
located well inside Daldali Reserve Forest. A WT Message was sent to thca concancd
authorities in this regard. G.P.S co-ordinate of the location — Latitude N 25°9013 Longitude
E 93°6802°, all relevant documents are enclosed herewith. )

This is for favour of your kind information and necessary action.

Enclosed:- As stated above

Yours Faithfully

Range Forest Officer
i/c Eastern Range, Rangapahar
K/A West Division, Diphu
Range Foress viawer
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KARBI ANGLONG AUTON
OMOUS COUNCIL
- é)TFgégEROF THE FOREST BEAT OFFICER::LAHORIJAN A/C BEA OFFI
ANGE, RANG £} ; ¥

Memo No. LJ /Encroachment/21/2022.23/ | ¥

To,

;thl:;nge Forest Officer,
¢ Eastern Range, Rongapahar
Karbi Anglong, West Division; Diphu

Sub: -Encroachment Report,

Respected Sir,

With reference to the subject cited above I have the honour to forward herewith the
Patrolling duty report as submitted by the Sub-Beat Officer, Lahorijan Altogether, 6(six) nos.
of illegal huts constructed by unknown Naga encroachers were dismantle during the
patrolling duty with the help of police personnel of Lahorijan Police Patrol Post led by I/C SI
Sri Jiten Gogoi. The place of occurrence is near FD pillar No. 1 behind Lahorijan Sub-Beat
and 1s located well inside Daldali Reserve Forest. A WT Message was sent to the concerned
authorities in this regard. G.P.S co-ordinate of the location — Latitude N 25°9013° Longitude
E 93°6802°

This is for favour of your kind information and necessary action.

Enclosed:- 1. Report copy of Sub-Beat officer Lahorijan Sub-Beat

2. Photograph
3. WT Message copy
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To,
The Forest Beat Officer
Lahorijan Account Beat Office
Under Eastern Range, Rangapahar

Dated: The 6" of January, 2023
Sub: Patrolling duty report.

Wrmraferencetomewbjectdtedabovalwouldlikem that a
patrolling team of Lahorijan Forest Sub Beat office on the 31* Mrepunmvou‘ 2022
and on the 1 of January, 2023 noticed construction of illegal structures like huts and
boundary fencing by some unknown Naga miscreants near FD Pillar No.1 behind
Lahorijan Forest Office. The matter was discussed with the officer in charge of
Lahorijan Police Patrol Post and accordingly today on the 6" of January, 2023 a joint
patrolling team led by Police Patrol Post i/c Sri Jiten Gogoi accompanied by arms
personnel of 23" AP(IR) Bn and forest staff of Lahorijan Sub Beat went on the spot
and demolished altogether 6 Nos. of huts which were illegally constructed by some
unknown Naga miscreants. However the boundary fencing could not be removed or
destroyed by manpower as it was made of iron and concrete. The GPS co-ordinate
of the location which is well inside Daldali Reserve Forest is 25.9013° N and
93.6802° E.

This is for favor of your kind information and necessary action.

Enclosed: Photo copy.
@) w1 Mot bﬂlwy-a

¥
You o\ 0
Sri L I Fr-l
i/c Lahorijan Sub-Beat Office
Karbi Anglong, West Division
Diphu
zm%jb x:‘:" Ao e
) MA M D,
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TO,

mm?gﬁlé FOREST OFFICER
WEST DIVISION, DIpHY KARBI ANGLONG

INFQ:

CHI
e e v mecne
KA s S + KARBI ANGLONG AUTONOMOUS COUNCIL,

DEPUTY ComMmISS ASSAM
IONER, KARBI A
gg:ﬁﬂﬂ;ﬁgmm OF POLICE, Kaggt moue ASSAM
eail] ERINTENDANT OF POLICE(BORDER), KARBI ANGLONG ASSAM
DE NGER, I/C EASTERN RANGE. RANGAR; ARG,
2UTY RANGE . RANGAPAHAR, KARBI ANGLONG.

PAhWw N

FROM:
OM: FOREST SUB BEAT OFFICER, LAHORIAN SUB BEAT(W.T. MESSAGE)

WITH REFERENCE T ABOVE, | wou

. O THE SUBJECT C

OFEI(C):FI;T OLOEHEH;;; % E%L%%Luue TEAM ornELEHORuAN' IJORESTL%U%KE v

?ggggg ggi;smucnon = I!iléER. 2022 AND ON THE 15T OF 1]

OME UNKNOWN NA, .

e by GA MISCREANTS NEAR

LAHORLIAN &ﬁ%snzan FICE. THE MATTER WAS nuscusss?vﬂ‘n% ploda.

cH POLICE PATROL POST AND ACCORDINGLY TCED?&';Fg!E e
THE

NOT

CONCRETE. THE GPS CO.0
RDINATE OF T MADE OF IRON AN
DALDALI RESERVE FORCa R ONATE NANBEQ ;_ggﬂgigu WHICH IS WELL msmg

I

TO,
I'C W.T MESSAGE, DILLAI POLICE STATION, DILLA. PLEASE TAKE
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KARBI ANGLONG AUTONOMOUS COUNCIL ASAR
mﬁmmmmwmmmmmmu
KARBI ANGLONG WEST DIVISION:DIPHU

Memo No. ER/ Encroachment/41/2023-24/ = £/ Dated: 27 /_0/_/2024

To

mshhmrofmkindiﬁm&mandmssawadm

Enclosed:- As stated.

Yours™ Faithfully,

s

K/A West Division
Range Forest Officer

‘Ie Eastern Range, Rongapahar
Yarbl Anqlc g West Division
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‘ KARBI ANGLON
OFFICE OF THE G AUTONOMOUS COUNCIL

RANGE FOREST OFFICER: EASTERN RANGE, RANGAPAHAR
KARBI ANGLONG, WEST DIVISION: DIPHU

Memo No. ER/Encroachment/ 41 /2022-23/ ¥ a Dated: - 79 / 70 /2022

To,
The Divisional Forest Officer
Karbi Anglong, West Division; Diphu

Sub: -Forwarding of report regarding Encroachment at Lahorijan Sub-Beat

Respected Sir,

With Reference to the subject cited above, | have the honour to forward herewith thc
report submitted by B.O. Lahorijan Account Beat office regarding encroachment behind
Lahorijan Sub-Beat by the Naga encroachers

As reported by the Beat Officer Sri Krishna RongPhar, Fr-l_, the Forest peésonnel
along with Police personnel of Lahorijan Patrol Post led by its I/C Sri Debo Pratim Konwar
and armed personnel of 23" AP (IR)Bn of Lahorijan B.O.P went to the place of occmet::e
and intervene the illegal encroachers from further cutting.and clearing of the forest n'l‘\.mrhn:t h:
heated argument arise. They also refrained from stopping the work. In the me:nhme,ajso
Nagaland Police was also called to take back the illegal Naga encroachers an t::;
arrived at the spot and with their help the team managed to drive out the cncroach«:{rsnd] ::2
the illegal encroachment attempt from Nagaland. In this regard I request you to Kindly

up the matter with the higher authority concern.

This is for your kind information and onward necessary action.

Enclosed: - B.O. Report copy along with photograph.

Yours Faithfully

Range Forest 0;;|ccr

i/c Eastern Range, Rangapahar
K/A West Division, Diphu
wﬁnﬂtﬁw ph

U Eastern Range,
Wardl Anglong West
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KARBI ANGLONG AUTONOMOUS COUNCIL
OFFICE OF THE FOREST BEAT OFFICER::LAHORIJAN A/C BEAT OFFICE
¢ ASTERN RANGE, RANGAPAHAR: KARBI ANGLONG, WEST DIVISION, DIPHU

Memo No. LJ /Encroachment/21/2022-23/ 1S Dated: - {é! (D 022
To, -

The Range Forest Officer,

i/c Eastern Range, Rongnpu.har _

Karbi Anglong, West Division; Diphu

Sub: - Encroachment Report.

R ted Si f Nagas from

\n?:id like to inform you that on the 45 o Octmm.mdfz‘?gztﬁasgr :::;’fe had illegally

Nagamlld oonsisn!ug of both men and women numb:‘::ilg_ﬂ <tate boundary. They started 10

o - the Assam/Nagaland inte Office. ,
entered inside Doldoli RIF near: ¥ ind the Lahorijan Sub Beat led by 1S
from right behi patrol Post

clear the forest area mn{il dmggwiﬂl Police personnel ?ﬂf lﬂh";‘é‘;;n of Lahorijan B.OP

TMFM.W';““W and armed personnel of 23 APhE:rsf“"“ further cutting and
ks mm occuneﬂcem and intervene the illegal encroac :

went {0

- ined from stopping
- t arise. They also refrai 5 Naga
clearing of the forest in Wb CLC mﬁ Fﬁ‘fé’i‘l’las also called to take back the illegal

to dnve
W@ﬂ.‘:mmcrIIL e mar::glm the spot and with their help fu:em;? mamgecd; e e
llcr!;.-.-m:l'michf:ﬁ and stop the illegal encroa;chmeq;iag!g; : AO.SZEOW’
outtdinmmc the location — Latitude N 25°54. 1680 Longi Ao
i e'l'(l:.ii-s is for favour of your kind information
Enclosed: _Photograph of the encroachers.
Yours faithfully
Bum
Lahorijan Acct. Beat Office
\.ﬁ“’\;"ﬂ#a
s
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Beat Forest Officer
Lahorijan Acct Beat Office

Under Lern
E\,?;ﬂa““g
& ﬁﬁqu"

hﬂa:gapahar
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LIST OF SEIZED CONFISCATED VENICLES UNDER FASTERN RANGE, RANGAPAIIAR,

SENO VIEHICLE

[S¥]

w

10.

11

13
14.

15.

16.

1R

KARBI ANGLONG WEST DIVISION,

TYPLEOL
NO) VIHICL

NL-08A-5536 Bolero Pickup

NIL-08D-3397 4x4 Truck
NL-05D-8290 4x4 Truck
NIL 4X4 Truck
NL-07A-0054 4X4 Truck
NIL-08A-4054 4X4 Truck
AS-05B-3613 Tata Mobile
NIL 4x4 Truck
NL-05D-8290 4x4 Truck
NL-05C-8227 4x4 Truck
NIL 4x4 Truck
NIIL 4x4 Truck

AS-02-2253  Tata Mobile

NIT. -do-
NIL -do-
NIL -do-

NI.-08A-5536 Bolero Pickup

NL-07A-0981 4x4 Truck

AS-09C-6854 4x4 Truck
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DATE Ol
SEIZURE

24/01/2022

04/0372022
04/03/2022
04/03/2022
03/09/2022
01/02/2022
31/03/2022

29/05/2024

20/0572025
20/05/2025
20/05/2025
20/05/2025
24/01/2022

26/02/2025

23/02/2025

VOIL.OF  PLACE OF

SLLZED

2 366m’

Daldali and
Dhansin R/F

1.621m’
14 SR&m’
4.840m’
3.603m’
3.971m’
0.977m’
7.855m’

4.087m’

5. 847m’
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1IMBER  OCCURINCE

RIEMARKS

Conliscated

Confiscated
Confiscated
confiscated

Confiscated

Confiscated
Conhscated
Confiscated

Under
process

Under
process
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17 ANNEXURE-F 72X

/ GOVERNMENT OF NAGALAND
DIRECTORATE OF LAND RECORDS AND SURVEY

NAGALAND :: DIMAPUR
Dated Dimapur, the " Aug/25.

NO: DLRS/TECH/BA(Pt-11)/

To
Shri. Pee Lee Ete,

DIGF(C) .
Ministry of Environment, Forest & Climate Change, Regional Office, Shillong,

Government of India.

Sub- SUBMISSION OF SPOT _VERIFICATION REPORT CONDUCTED ON

31 JULY?2025 AND 1% AUG’2025.

Sir,
On the subject cited above, I have the honour to submit herewith the spot verification

report conducted on 31 July’2025 and 1% Aug’2025.

This 1s for your information.

-Sd/-
(L. KHUMING )
Director
Land Records & Survey
Nagaland : Dimapur

NO: DLRS/TECH/BA(Pt-II) o2 2 “ Dated Dimapur, the " Aug/25.

Copy to:-
1. The Commissioner and Secretary to the Government of Nagaland, Land Revenue

Department.
2. The Commissioner and Ex-Officio Director (Border Affairs), Nagaland, Kohima.
3

Deputy Director
Land Records & Survey
Nagaland : Dimapur
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A Brief Report on verification conducted on 31" July & 1" August, 2025

In pursuance to Directorate of Land Records and Survey vide letter
No.DLRS/TECH/BA(Pt-11)/209/ Dated Dimapur the 30" July 2025, (letter
enclosed herewith as Annexure I) the undersigned on behalf of Department of
Land Records & Survey, Government of Nagaland along with other members of
the Joint committee constituted by the honorable Tribunal; undertook site visit of
the concerned area on 31% July and 1% August, 2025 to collect relevant information
and interact with the stakeholders.

During site visit, it is found that there are settlers within the Daldali forest
area. However during interaction with dwellers of different locality in the
concerned area, it is found that they have been staying there since the 1970’s.
Perhaps due to their growing population, expansion of their settlement area may be
happening, for agriculture and other livelihood activities. Nevertheless, no fresh
instances of encroachment from any quarter is taking place in the forest, as
observed during the verification

Given the sensitivity of the border area, the committee decided to avoid
verification along the present day border of Assam and Nagaland.

Moreover, the contention of issuing illegal land Patta/documents as alleged
by the petitioner (from Government of Nagaland) does not arise, since the area in
that part of Nagaland, bordering Assam is Non-Cadastral. Government of
Nagaland does not issue land patta in a Non-Cadastral area.

i
"F'I
MOT/K;GBE MR

Deputy Director, Land Records & Survey
&
Representative, Department of Land Records & Survey
Government of Nagaland
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ANK ExuABIT

GOVERNMENT OF NAGALAND
DIRECTORATE OF LAND RECORESD AND SURVEY
NAGALAND : DIMAPUR

No:DLRS/TECH/BA(Pt-11)/ / Dated, Dimapur the " July/2025.
" To,

/.

Shri. Pee Lee Ete,
DIGF (C)

Ministry of Environment, Forest & Climate Change, Regional Office, Shillong,
Government of India.

With reference to your letter No. F.No.OA88/2025/EZ, Dated 25™ July 2025, I am
directed to inform you that Shri. Imotangba Jamir, Deputy Director (DLRSO) has been
nominated as Representative of Department of Land Records & Survey, Government of
Nagaland. regarding the proposed conduct of site visit on 3 1% July/2025 and 1% August/2025.

Therefore, it is requested to contact and coordinate with him at 9612713874.

Yours Faithfully,

- Sd-

(L. KHUMING)
Director
Land Records and Survey
Nagaland: Dimapur
No:DLRS/TECH/BA®t1IY 209 / Dated, Dimapur the 30 ™ July/2025.
Copy 10: .
~"Shri. Imotangba Jamir, Deputy Director (DLRSO, Dimapur) for information and
necessary action.
2. The Commissioner and Secretary to the Govt. of Nagaland, Land Revenue Department.
3. The Commissioner & Ex-Officio Director (Border Affairs), Nagaland, Kohima.
4. Office Copy.

(KHUNENCHU MAGH)
Additional Director.
Land Records and Survey
Nagaland: Dimapur
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